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o~ the Opposition just like the Gov- 
ernment did in the case of Rajiv 
tiandhi% Foundation or the fertiliser 
issue. 

My sole interest lies in mentioning 
some of the grievances of my State, 
Manipur. There is a North-Eastern 
region which is considered as a dark 
legion in respect of industry. Mani- 
pur. as you know, is a State which is 
known for extending full cooperation 
to the Centre in all matters. Recent- 
ly, there was an air crash in lrnphal 
I n  which an Indian Airlines Boeing 
737 crashed on a hill minutes before 
I[ was to land in Imphal killing 69 
persons on board. Then the Minis- 
ter of Civil Aviation went there to 
supervise the rescue operation and all 
that. It is a State surrounded by hills 
and hills with a spacious area of 
valley 
18.M bra 

It is a very much neglected State. 
But there live your sisters and bro- 
(hers whom you call Indians. They 
w-src ~ o t  Indians earlier. They were 
simply Manipuris. They have a diff- 
ermt language, they have different 
sta!urcs and culture. But the Central 
Govenunent. considering that it will 
be in the interests of the country 
nade them 'Indians'. But unfortuna- 
tely they are now very much disap- 
pointed and frustrated. The young- 
sters who are impatient. some of 
them. have gone underground and they 
have become terrorists. Why? Be- 
cause, they are very much disappoint- 
ed. They expected very much from 
the Indian Government. 

.MR. SPEAKER: Would you pleast: 
continue your speech tomorrow? .We 
will take up the flood and drought 
situation. We had decided that at 
Six O ' c l ~ k  we would take up the 
disc& on floods and droughts. 

(@-poeqnf) . _... 
. * , - 
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Flood & Drought 
situation in the 
country 

MR. SPEAKER : We will now 
resume the discussion on floods and 
drought in the country. One hour is 
made available for the discussion 
here. 1 have a few names with me. 
1 would request each of the Hon. 
Membex to complete hi5 speech in 
tive io seven minutes' time so that 
four. five or six Hon. Members can 
s~eak  and the Hon. Minister may 
reply. Shri Pius Tirkey was on his 
iess. He may please continue. 

SHRI SRIKANT'A JENA (CUE- 
ack): The Minister should also inform 
h e  House about the latest position. 

MR. SPEAKER: He is going to 
do it. If you want. I will allow you 
a:so to speak. 

SHRl LOKANATH CHOUDHU- 
RY (Jagatsinghpur): Nobody from 
our group has spoken on this subject. 

MR. SPEAKER: 1 will allow you 
to speak. 

S I  iRI PIUS TIRKEY (Alipurciwar): 
Ur. Speaker, Sir, that day I was sub- 
rniiting that it is criticized in every 
ses=ion. But when there are floods 
or drought the Government takes a 
different stand and we are also in a 
tight spot. We can neithe~ save them. 
nor provide them medicines nor Food 
nor shelter. This is the position when 
we have Flood Commission. It was 
set up long time ago in 1958. The 
cornmitt= also set targets and identi- 
fied the flood prone areas. At the 
same time many stations were set uo 
for the purpose of forecasting and 
maintaining vigilance. Forecasting 
units were supposed to identiFy the 
tlood prone anas and warn the 
people well in tinie. I would like to 
know from the hem. Mihister as to 
why the peuple were not warned in 
time? What Is the proof that they 
did nof feavi the piace despite being 
warned. This kd to a 'heaVy'loss of 
*,&&i-pmpmty. Whydidthest&- 
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tions set up for forecasting not warn 
the people beforehand? The Govern- 
ment so far have not made any pro- 
vision for those who sutfered heavy 
losses due to this. I have figures with 
mc and I hope these arc correct. Then 
are 500 hydro Metrological stations 
and Forecasting centres. .They did not 
qve  any warning. 

I have got the fqures of Wtst 
Bengal. About 26.5 lakh hectares 
area of land has been identified as a 
flood prone area, which comes to 
about 30 per cent of the total area of 
the state. Only 19.5 lakh hectares out 
of it has been protected. Floods and 
erosion have been causing loss of 
about Rs. 26.90 crores. Ganga Flood 
Control Commission was set up and it 
was asked to identify the area being 
eroded by the Ganga. Fertility of 
land is also being affected. Similar 
situation prevails in many other 
s!ates like Bihar. Orissa, Uttar ?%a- 
desh, West Bengal etc. A separate 
Commission was set up for them ia 
1987. I would like to know whetha 
the Government would take tbeir ad- 
vice into consideration. I would like 
to submit that due to the natural cala- 
mites country sutIm a heavy loss of 
life md property every year and thm 
spreads many diseases. Inspite of all 
thh the Government did nothing to 
protect the people. Flood prone 
areas have already been identified. 
Human beings may manage to get 
Food but the animals are shrving to 
death. The Mister of Agriculture 
is present here. The Minister 04 En- 
vironment and Water Resources should 
alw be present. If you look at the 
nature while travelling m train you 
would find that the mountains have 
compldy been denuded and thsrs fa 

an them. U h  tk Mink 
m d Eaviranmcnt and Water Re- 
~ a y c r t t e n t i o n t o i t a o d p r t p r t  
v s m s d m n c t b c * ~ -  
*ue to detchmc lad dbcurdnn 
wiYlrooninPuliunear. W e f l  
rho ha* to c b a ~  the food b m  
~ h t l t u d r i e s 8 r e n o t t b s ~ f o o d  
~ & i b e ~ o f m u r . w e  
m ~ ~ ~ r a d m ' m ~  , 

dtuation irr the &try 

alternative foods so that man is not 
forced to starve and may not be dc- 
privcd of basic needs. Once again 
1 urge upon the Government to pay 
attention to this matter. The Govern- 
ment should take m e a s h  to counter 
the situation whenever there is flood 
and drowt.  

SHRl LOKANATH CHOUDHU- 
RY: Mr. Speaker, Sir, before 1 apesk 
on the subject, 1 want to thank the 
Prime Minister, through you, Sir, for 
going over to Orissa today along with 
the Minister of State in the Ministry 
of Agmculture, Shri K. C. Lenka and 
other o5cials. He has associated 
with the miseries of the people of 
Orissa. He has contributed b. 10 
lakhs and promisad 5.000 tonnes of 
rice. He has also taken the problem 
of Orissa into consideration. For 
that, again I thank him. 

I also thank you. Sir, for your in- 
tervention yesterday in favour of the 
people of Orissa who were sufieriDg 
from miseries. 

On the other day, by friend Shri 
Chandra Jeet Yadav widely spoke 
about floods. Since June 15th. the 
whole country. Assam. Mizonun and 
other parts, had witnessed floods. 

When tb matter was raised here. 
there were floods in Orissa. And in 
those floods, 100 blocks were af[cct- 
bd m 9 districts; five lakh acres of 
crop wtre damaged; there were 62 
breaches; 1,038 houses were dam- 
god; 17 people died; and 60,332 vill- 
age road I were wasbed away. Along 
with these. thm were innumerable- 
bteaches in the  road^ of nine dis- 
trim. 



floods in Orissa, that at Naraj, where 
Mshanadi system is distributed into 
so many ways, .if the dischage d 
water from there would be 10 lakh 
cusecs, then the whole flood system 
can stand to it. If it is beyond 
10 iokh cusecs, than then will be 
damage. But this time there was an ex- 
-tion of 16 lakh c w a  going out 
of Naraj. Had it happenad, it would 
have resulted in washing away whole 
of Cuttack town and more prosper- 
ous parts of Orissa. But due to the in- 
tervention of the Chief Minister and I 
thank him for that. about 4 lakh 
cusecs of water was held up at Naraj. 
Though risk was involved, yet this 
could be less. So, as a result, today 
in seven blocks crop has been damag- 
ed. 42,000 villages are dected and 
50 lakh acres of land has been sub- 
merged in water. 300 villages are 
still marooned. Innumerable road 
breaches are then. But the unfortu- 
nate part is that when there was a 
necessity of approaching the people. 
giving them food, the Orissa Govern- 
ment had no means. On 14th night, 
they negotiated with the Army to 
come to their rescue. But the Army 
did not reach. It reached on the 18th. 
They also requested and negotiated 
with the Air Force for helicopters for 
dropping food. Unfortunately, that 
was also possible after four days. For 
four days there was no human contact 
with lakhs of people who were stay- 
ing there in a miserable condition. And 
here we thought that our Amy and 
our Air Forca must have come to heir 
belp. 
THE MINISTER OF STATE IN 

THE MINISIRY OF AGRICUL- 
TURE (SHRI K. C. LENKA) Re- 
gudine the requisition of tho Army 
help, as soon as tbc Army Hd- 
qurrten rsceivad tho q u e s t  from the 
Govenuncnt of Oriesa on 15th. the 
anme day* the oaaction was accorded 
and instructions were given to l€8nchi 
4 0  send helicoptcts to Orissa f k t  
day, tbe heli ten started to go 
B h t l w ,  7 ut due to bod -- 
ther tbey remained landed at Ranchi. 
The wholeday, they tried to 
Bh\lbn#lwu but failed. They came 
Pat= Fromtbersthytr iedtod m u  but wem rcot - 

situation in .the d r y  

Again they halted at Patna. Next 
day, they were successful in r a c b g  
there. As soon as thcy reached rhen. 
rescue operations had started. So 
there was no delay on the part of 
Government 6f India in sending h e l i d  
copters to the Government of Orissa. 

3HRl LOKANATH CHOUDHU- 
RY: That is one factor. But the Army 
could have gone earlier. And I think, 
the helicopters could have been seat 
much earlier also. Four days had 
gone in negotiation. When people sn 
in misery, it is no use defending our- 
selves. It is in bad taste and I do not 
like that. 

Last year, there was fast flood in 
Orissa. In a particular area hundred 
ycars of constructions were washed 
away. The State Government had no 
money to cope with it. The then 
Prime Minister. Shri Chandra Shek- 
har, went there and promised a sum 
of Rs. 50 crores as extra grant. But 
not a single pie reached there. The 
Orissa Government had to manage 
within the limit given by the Finance 
Commission. It will be impossible 
to save the people of Orissa this year. 
Therefore, I will urge upon the Gov- 
ernment of India that this year's cala- 
mity in Orissa should be treated as 8 
national calamity and the help should 
not be confined to the grant of 
Finance Commission which is much 
too less than the requirement The 
Government of India should take iuto 
consideration this factor and the 
tragedy of Orissa should be treated 
as a national tragedy. And apart from 
it. I want to press that this h o d  
problem in Orissa caMC1t b solved 
becaw the whole situation bas under- 
gone a change. There was 550 m a  
d nins. All the rivcrs rre silted up. 
HInkud is- silted up. YOU OUlOot 
Rise the embaplrment to that extent. 
S0,'it has Worn m~ to a 
thdrivars:itharbacomoliscegPry 
to&ltr;ol the Silt; it has bccomcnacer- 
sup to open up the river mouths. TO 
aire Orirsa fmxn warn logging. tbc 
hmwhicbare ~ o r s t l i a  
dlschruge d water 3  ah^ m- 
srms:sndthe8echooMbc-~ 
a plennsd my. 
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1 want to say one more thing. This 
year &sa ' s  miseries will be worst. 
I'he Government of India should 
treat this not as a State affair but 
as a national calamity. In this con- 
nection 1 want to say that there are 
many areas in the country like APdhra 
and many othen areas including Orissa 
wbldh are chronically &ected by 
flood, cyclone and other natural 
calamities. So, it is high time now 
that the Government of India should 
%tify those areas and those problems 
cannot be solved by the resources of 
the'stati. Therefore, a antral Auth- 
ority should be created for dredging 
the rivers; for removing the water 
logging from the rivers; for opening 
U J  of river mouths especially in Orissa 
in Chilika lake. If these permanent 
gwasures are not be taken in a plann- 
ed way with the objective of comp 
m n g  it within the ten years. the mise- 
ries of Orissa will never go. There- 
fore. 1 would appeal to the Govern- 
ment, through you. Sir, that along 
with that. treat this calamity as a na- 
tional calamity. giving all aid tu 
Orissa- special aid- not d n h g  to 
the limits of the Finance Commission 
a d  supply seeds for tbe next aop to 
Orissa. Today, availability of rice is 
kss in Orissa. So, rice should be 
h t  thcre. In addition to these mea- 
sure~~ permanent measures &odd be 
taken. areas in the country 
should be idcntifiad. The Central 
Authority should be created witb 
special moay to solve these problems. 
sotbmhecorllomyiatheserrr#lsis 
sEabiliscd, W ~ ~ w o t d s . I t h a n l r  
urn lfw - 
- sHRI StUKAmA m A  (am- 
&):. Mr. !&JC&X Sir, I fnlly end- 
ffic* * SbriLnlrsnatb "tie Chrkdhmy abaa aood Sitnation 
of.-Orierr. 1 r a a s t t b d  O U d I  
I k S t ~ t E B f t h e f r i s r e  L b  

msetthe&oad 
dooil situation 

eyes. Ihc problem of flood. drought 
and even cyclone IS a common pheno- 
menon in Orkw. Every year, we 
used ' to ;ace either drought or flood 
ar cycio:~e. Unless permanent ma- 
sures are taken and the Government 
of India comes to the assistance of the 
State Government. this problem of 
Orissa will not be solved. So. that is 
why 1 rquest the hon. Minister. ape- 
cialjy the Water Resources Minister 
to come forward and assist the Oov- 
cmment of Orissa. They have sent the 
proposal to ihe Water Resources Mi- 
aistry regarding the permanent flood 
control measures. We had a meeting 
recently of all the MPs. We met the 
Minisrcr and we also discussed about 
this problem. But, unless the Gov- 
enunmt of India comes forward with 
a helping hand to the Government of 
Orissa, this problem cannot be solved. 
That is why I say that permanent 
flood control measures and permanent 
mcasures in cyclone-prone areas 
should be taken. 

As resards t h  damage thai has been 
done durhg the current floods. I fully 
rrtlorse the views expressed by Shri 
Lokana!h Choudhury that special as- 
sishncc s5ould be given. Wnatever 
assistance is there 75 per cent by Go- 
\ :rnment of India and 25 per cen: bv 
the State Government or whatever it 
is that is not sufficient. If you see 
th:: damage that has been done. it 
rtquires more than Rs. 500 mores to 
restore it. and the Government of 
Orissa's total budget is hardly 
2s. 100 crores. So. it is just not possi- 
ble for the Government of Orissa to 
restore whateva damage has heen 
done. Unless the Government of India 
gives special assistance, it is not possi- 
ble to restore mrrmalcy. That is why 
i ,request the hon. Minister to treat 
this as a national calamity. Unless v m  
declare it as a special national c . -  
rnity, whatever guiddiim whatever 
crittria are there, you cannot release 
the funds. 

The fomm M e  Minister C b d m  
Sh&wji after going to G a n w  d b  

had announced an extra amount 
d b 50 crona but after. his announ- 
CbO[lC9t, be d, not ddogc that 
amount because- it was. not *w 

. . I  * ,  
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ifs a P'nari~nal calamity. So,. whatever 
ciit6ria are there, .unless it is dcciared 
as a special national calamity, the 
Government of India cannot release 
[lie fui~ds. The- Prime Minister has 
seen the situatio!i, the Minister has 
also seen the situation, so, immedia- 
tely they should declare it as a nrr- 
tiond calamity and accordingly =sist 
the Government of Orissa to restore 
t~ornalcy there. 

As regards the permanent flood con- 
!rol measures. the Mahanadi system. 
the Brahmani system and other sys- 
tems are they but unless we 30 in 
for another dam downstream on 
Mahanadi and also on Vaitarni. f l d  
control is not possible. The Govern- 
ment of Orissa has already submitted 
a programme for flood control, for 
raising of embankment and for desil- 
tin?. Unless the river mouths are 
raiscd. jt is just not possible to clear 
the flood water. There i s  silting in 
Hirakud dam .and that is why Hira- 
kud dam is also in a dangerow p s i -  
tin?. The Orivia Government and 
thr World Bank are also taking steps 
in this rcgard but 1 think they are 
not adequate. Unless the Government 
of Tndia !ake.s swcial meawres for 
thr safety of Hirakud Dam. the entire 
Oriwa will be washed awav because 
Mahanadi is the main lifeline of 
O v a .  That is why T wiil only u@e 
up07 the Government of Tndia that 
bera~rse of. this current flood and he- 
cause of the permanent nature of 
f l d s  in Orha  t h y  must assist the 
~crvrnlment of 0ris.a adequa&ly and 
derlsre this calamity as a nstional 
calamity so-that the people of Orissa 
cm recover from this traeedy. 
~Tpmslatkml- 

SHRl W L A S  ' ~ ~ M W A R  
fChimurk Mr. Sneaker. Sir. it is-pood 
that we mqna~ed to snare a little 
time of the Housc to diqcuss this im- 
portant ime.  For the last ten days 
m b d  heen discussin@ the mattet. 
Mr- Svakw, Sir, it is  not a novel 
jeolw thk vat,. we .have hOcn discr~a. 
inc th- m~ttcr fot the tan forty yean. 
" MR: " SPEAKBR :' We -have- -psrv 

rhoit' .time: . 'P1em - Qon&le v o a d  
ta.* -fho& ill yaw ma, btbCflPi& 

i t  would not be: possible to give ad&: 
quak  time to- you; . . . .  

SHRI VILAS MUITEMWAR : 
Mr. Speaker, Sir, I am emphasising 
tht same thing. I have bem here in 
the Parliament for tbe last. ten y m  
and every year with the advent of 
monsoon we- have discussed this 
matter. We discuss the flood situa- 
tion in the country when monsoon 
starts and discuss drought situation 
when monsoon is over: it has beoomc 
a regu!ar feature. 1 would like to 
mention one basic thing. 

Keeping all these factors in view 
fhe Ministry of Water Resources was 
set up in 1985. If there was hnre 
tlan werage rainfall, the country was 
hit by floods and if there was no 
rainfall, the country was hit by 
drought. 

Both these things are ~8nnccfed 
with water and we have not taken 
these issues into account. The hon. 
Minister of Adculture is present 
here. But he has his limitations and 
is not able to help us because this 
wbject of flood control comes under 
tbe state list. It has been provided 
in the Constitution. As such no CCII- 
tral assistance is monded at the time 
of flood and drought and no concrete 
action is taken. In fact, as this issue 
is connxted with water. it is directly 
dealt with by the Ministry of Water 
Resources which i s  . s u m  to ensure 
that every drab of water and eve-q 
inch of land of this country is utiks- 
ed. Therefore. it was very necessary 
for the hoq. Minister of Water Re- 
sounes ta be present here, so that ha 
could have suggested some solution 
after pondering over. all the pomts. 
The h..Minjster of Anddtura wil l  
re* to the debate that. is going--on 
ia the Hmpe today althounh. he is 
unable to provide any sdution.- We 
will continue te discuss these issues 
in thk House every yeat, but no solu- 
tion could be f w d  -because this 
mnsMity has .been dvm to .aate 
-mmmts.- I m o t  that a neman- 

ptogmmme &auld. be hallred. out 
in. this d . 8 0  .that a penaawntc 
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[Sb- Viba Muttcm~warj 
solution could be found. The repre 
scntativts of Orissa spoke a lot about 
the ttood which has occnrred in the 
stab now*-days. I come from Maha- 
nshtra Yon have seen the flood 
in Vidarbha aad the damage caused 
to Mowad village. 240 paopk lost 
cbeir Iives in it. Not only this. near 
about 400 pmpk are still missing. 
about whom, it is not Certain whether 
they were washed away or went away 
~ w h e r c  dsa 

In this way, thtst things arc hap  
pcning only due to the misutilisation 
d river waters. Through you, T 
would like to tell the Government and 
the hon. Minister of Agriculture that 
unless we makc proper utilisation of 
waters of all the rivers in our coun- 
try, we wil l  continue to have discus- 
dons on this issue every year, but the 
problem will remain as it is. 

You arc fdly aware how the Cau- 
V water dispute arose last month. 
Tbc people of one state raised a lot 
Of hue and ay when they did not 
get water. Water is a bare necessity 
of our life. One live without food 
ont time but it is not possible to 
live without water. The gmmd water 
Iml Of our m t r y  is umstantly go- 
ing down. It is vay n#xssary to give 
aerionS thouat to this issue by making 
proper coordination of an these points, 
60 that tbis discussion being done 
evay year should be - avoided. We 
have to cxmetitute a fund for this pur- 
pose. Despite having discussiorw 
evay Far, the situatim remains tbe 
srme when tbe mansoon is over. This 
only wastcs tht tjllse of the House. 
~ i s n o t t b c q u c s t b n o f a n y p a r t i -  
cnbrparty. Same &cctive metsarcs 
has to be taka in this regard so 
&at liood and drought could be con- 
trolled. dwauldabolitctosaythat 
in 1972 Dr. Rao bad 6 a rccom- 
mendatkin fa prspsring a schane for 
wmahg tk hers, Ganga and Caa- . Tbe estimated expaditun Qf 
t b e p r a i a c t a ? @ a t t b n e w m ~  
strc 1 2 m  CRJW and rodrty.tbe -- 

Voafd'tOQch tbe -fir. mltm &. 
d h n n -  

aU the stat& In tba last scasian. a 
separataissuewasniaadbythcpaople 
of Assam regarding the Brahmputra 
which causes flood every year. The 
question of the Brahmputra and the 
Ganga . . . . . . . . . 
[English] 

MR. SPEAKER: You a n  upcaking 
about all floods excepting in your 
own constituency. I will anow you to 
s p k  about your constituency. 

SHRI VILAS MITIEMWAR : 
Mr. Speaker Sir, that is what I want 
to say that some permanent arrange- 
mtnt should be made to control 
floods. 

MR. SPEAKER: The time is very 
limited. 

SHRI VTLAS MUTTEMWAR : 
Regarding flood in Mowad I would 
only say that relief and central assis- 
tance should be provided to the vic- 
tims of flood in the village. 

MR. SPEAKER : Now- Shri Sri- 
ballav Paoigrahi. 

Please don't repcat tk points al- 
ready coved, so that others could 
make their point. 

I am following a method. I am 
allowing the Members from one State. 
Orissa. and then I will go to KarnG 
taka and then to other States. I d l -  
cd out the name of Shri Vrlrs Mut- 
temwar but it should have bcun Shri 
Panigrahi. I am going by this. I will 
allow you to speak. 

SHRI NIRMAL KANTI CHAT- 
TERJEE (Durn Dm): We have an@ 
Member from Aonm dm. 
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and it is now reeling under tbe severity 
of floods. I would say that floods are 
a regular feature. Orissa is known as 
the home of natural calamity. Every 
year the State is visited by natural 
calamities-be it floods, drought or 
cyclone. But the degree or the magni- 
tude of the calamity varies. It differs 
every year. The present floods which 
Orissa is experiencing right now are 
severe. 

Day before yesterday this matter 
was raised here and yesterday we also 
raked this matter in this House, and 
requested our hon. Prime Minister to 
make an on-the-spot study and assess- 
ment of the situation. We are grateful 
that he readily agreed and he paid a 
visit this morning itself. Sir, this goes 
to show the sympathy of the Prime 
Minister himself and of the Congress 
Government. and the Orissa people 
expect a lot from !he Prime Minister 
after his visit. 

Sir. Orissa had a total number of 
more than 45.000 revenue villages and 
with hamlets it wi!! be slinhtly over 
50.000 villages and out of that 9,404 
viClages spread over 999 gram pan- 
chayats under 101 C.D. Blocks in 7 
districts are severelv affected by this 
flood. So. this very figure goes to show 
the magnitude of this flood. As you 
know, of course the Ninth Finance 
Commission have come out with their 
r'ecommendations and according to 
their recommendations. Oriasa's share 
will be around Rs. 50 crores annually. 
Tn any normal year it is all right, Sir. 
But in an extraordinary situation like 
this. it, is certainly beyond the compe- 
tence, beyond the capac@ of the State 
Grivernment to meet f ie calamity of 
this magnitude.,Therefore, Sir, T would 
urge upon tht Government of M i a  
to consider this case sympathetically 
and do alll that is pos~ible to mitigate 
the sufferin@ of the afflicted people. 

Now, this has two aspects;-long- 
term and short-term. Regarding the 
short-term as~ect. I would say that 
some rice is distriited. some gratuitv 
rcMf jr &en and m e  house build- 
in;: grant Ia given. Tt is just a token 

of Government sympathy. The loss 
that occurs in a calamity like this can 
never be compensated. No Govern- 
ment can compensate it, neither the 
Orissa Government nor the Govern- 
ment of India can compensate it. All 
that is given is just a token of Gov- 
ernment sympathy. So, let it be done- 
house building grant and all that. But 
I would request that since it is a huma- 
nitarian problem, let there be no poli- 
tics in it. What we find is. I am cons- 
trained to observe that even in this 
matter political consideration is intro- 
duced locally in Orissa. That should 
be avoided by all means and All- 
Party Committees should be set up 
there. The Government of India should 
monitor from DeIhi the implementa- 
tion of the relief measures etc. 

About the long-term measures, Sir, 
one hon. Member suggested about 
Hirakud Dam. Sir, Mahanadi is one 
of the mightiest rivers of India. At 
one time it was contemnlated to have 
three dams to control the floods. Only 
at one point, i.e., Hirakud, we have 
constructed a dam. It is now cutliving 
its utility with heavy silting and also 
cracks appearing in it, threatening the 
people living in the downstream there. 
Therefore, all-out efforts should be 
made to repair the dam and desilt the 
reservoir. 

Another thing is that there are a 
large number of small rivers, nallahs 
and tributaries in Orissa and instead 
of going for building mishtp dams 
which will cost huge amount that is 
beyond our capacity, we should tame 
all those ndlahs and tributaries, which 
will go a long way in containing floods 
besides providing irrigation. 

Sir. this time flood was of the'order 
d 10 lakh cusecs only in the river 
Tel. which is a tniutary of river 
Mahanadi. At Naraj which is the head 
of the delta, a flood of more than 10 
lakh cusecs causes havoc. And this 
time it was more than 12.8 hkh cusecs 
then. 

Therefore, what I would suggest is 
that all tbe tributaries. nallrhs 'etc. 
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should be tamed by way of construc- 
tion of dams over there. You know. 
it is a national waste of water. The 
C.W.C. and other expert bodies should 
addrtss tbemstlves to this problem 
and find out the solution. 

Sir, another hon. Member sugges- 
ted. and it is in fact so. that only with 
the occurrence of flood we discuss it 
here, and then again forget about it 
after that. So. there should be a long- 
term programme. On the one side, 
floods are claiming lives and on the 
other side drought also makes the 
lives of the farmers miserable. So. 
there should be a comprehensive and 
coordinated action plan to prevent 
drought and flood. 

With tbest words, I thank you for 
giving an opportunity to speak on this 
topic. 

18.36 bra 

SHRI S. MALWKARJUNAIAH 
(Tumkur): Mr. Speaker. Sir, I am 
coming from a district which is con- 
stantly azected by drought. 

SHRI NIRMAL KANTI CHAT- 
TERJEE (Dum Dum): The Deputy 
Speaker is also speaking now. 

MR. SPEAKER: The Deputy 
Speaker can speak when the Spmker 
is in the Chair. 

SHRI CHNDRA JEET YADAV 
(Azamgrh) : There should be a time 
when the Speaker can also speak. 

MR. SPEAKER : It is very dan- 
prous for the Speaker to speak. . 

SHR I S. MALLIKARJUNAIAH : 
My district Tumkur is constantly hit 
by famine. Now. throughout the 
country there is flood havoc, but in 
wr district there is famine: coconut 
prdeas a n  withering away. cattle6 
are sold in jab and there is scar- 
city for fudder. For this prrpose, I 
wouid*tut3H?*- 
r r d l C L ~ s ~ M - b e J i n e a d u p . l f  

Jl 
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it is taken up, I think, it will solve 
the problem. There is a strained n- 
lationship between Tamil Nadu and 
Karnataka because of water. If 
Ganga-Cauvery Iink is taken up, I 
think, we can solve major problems. 
1 wish that the Government should 
very seriously think about this matter 
so that both flood and famine pr+ 
blems can be solved. In North India 
also, according to some experts, some 
rivers can be linked up, with the re- 
sult the whole country can have the 
benefit of sufkient water. 

Sir, so far as the channel from 
Hemavathi to Tumkur is concerned. 
I should be highly thankful to our 
senior friend Shri Devegowda. He 
was a Minister in our State for a 
very long time in charge of irrigation 
and public works departments. Dur- 
ing his tenure, he was able to give 
funds, with the result the major chan- 
nel work was completed. But, atill 
for want of sufficient funds, aquisi- 
tion matters are getting delayed and 
digging of the channels has slowed 
down. Therefore. I request the Cen- 
tral Government to come to the rsscuc 
d the Government of Kamataka and 
allot more funds. Further, I want to 
suggest that a development board 
should be constituted consisting the 
districts of Kolar, Tumkur, Chitra- 
durgh and Bangalore (Rural). Virtu- 
ally these four districts are hit by d r e  
ught almost every year. To avoid this. 
a development board shall have to be 
constituted and special measures shall 
have to be taken up to see that SUB- 
cient dry land development program- 
mes are taken up so that the pro- 
blem in Karnataka can be solved to 
a little extent. I hope the Govern- 
ment would apply its mind in this 
respect and help the people of 
Karna taka. 
MR. SPEAKER: I am sure the 

conscientious Members of thie House 
would like to complete the discussion 
on this topic today even if we have 
to ait for a little more time beyond 
7.00 p.m. 
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SHRI H.D. DEVEGOWDA (Ha- 
san): Mr. Speaker, Sir, I would only 
like to point out some of the major 
damages caused recently due to tor- 
rential rain and flood in the river Cau- 
very. The hon. Members have ex- 
pressed their views about the serious- 
ness of the flood. But. in Karnataka 
after 1924, this is the first time we 
have witnessed this type of flood in 
tne river Cauvery. 

I would like to mention only three 
or four points. 

I n  the recent floods, eight people 
died and six people were washed 
away. Unfortunately, sufficient care 
i s  not taken by State Government to 
give compensation to the flood vic- 
tims. 

About 2,000 houses totally collaps. 
ed and 1.000 houses were partially 
damaged. Crops were totally washed 
away in some areas and were damag- 
d in some other areas. 

The total damage may go beyond 
Rs. 50 crores. Unfortunately. the 
State Government has no funds. 

I do not want to say in this august 
House about the affairs of the State 
Government. At this juncture. I do 
not want to bring in the political situa- 
tion prevailing in Karnataka. But, 
anyway, Central Government is in a 
position to know what is actually 
~ o i n g  on in Karnataka through its 
own sources. Their own party people 
have framed charges against the mal- 
administration of the State Govern- 
ment. 

I want the Central Government to 
see that funds are rdeasad. 

Under the present pattern of Cen- 
tral Government assistance, whatever 
assistance they are going to give, tbat 
will be adjusted either in the form 
of plan assistance or loan. 

Whatever it may be, the Cantral 
Government should make available 

situation in the c&try 

Rs. 50 crora to the State Gwernmmt 
of Karnataka to meet the flood situa- 
tion. 

For those who have lost their hou- 
ses, funds should be made available 
to construct their houses through Ja- 
wahar Rozgar Yojana so that the poor 
people can be rehabilitated. 

The area that has been affected is 
only Cauvery Basin districts. 

Mysore, Hassan, Mandya, Coorg 
and Chikmagalorc are the areas which 
a i r  seriously akcted. Tanks are 
breached. Houses have collapsed and 
crops have been totally damaged. 

I. therefore, insist on the hon. Mi- 
nister that necessary funds should be 
made available to the State Govern- 
ment of Karnataka to meet the pre- 
srnt crisis. 

*SHRI K. H. MUNIYAPPA (KO- 
lar): Mr. Speaker, Sir, we are dis- 
ciissinz the havocs created by the 
floods and dro.:ghts in the country. 
lnfact every !ear the people of 
[his country. particularly, the far- 
mers are affected by these na- 
tural calamities. The Centre is spend- 
ing crores of rupees every year for 
thc relief programmes. Instead, we 
have to think about permanent solu- 
tion for these problems. I urge upon 
the Govt. of India through you Sir, 
to link Ganga and Cauvery. All the 
States from Uttar Pradesh to Karna- 
taka would be linked and the farmers 
can grow more food. The economic 
condition of the farmer will improve. 
This plan to link Ganga and Cauvery 
is pending for a long time. I hope 
that the Centre would take up this 
matter seriously and link these two 
major rivers of our nation. 

Some districts like Mysore. Mandya, 
Coorg are affected by floods. Our 
senior colleague has said that there 
is mal-administration in these dis- 
tricts. I do not asne with his state- 

*Translation of the speech orginal ly delivered in Kannad. 
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ment. The Chief Minister has al- 
nady visited all the flood affected 
areas in the State and appropriate 
measure have been taken in this re- 
gard. Mr. H. D. Devegowda said that 
plan expenditure may be cut. I do 
not agree with him. A suggestion 
has been made not to .spend the plan 
expenditure money for relief pro- 
grammes. I am also of the same 
opinion that the plan expenditure 
money should not be spent for flood 
relief works. 

Shri H. D. Devegowda in his speech 
demanded that the Centre should ro 
lease fifty crores of rupees for relief 
programmes in the flood affected areas 
of my State. I join him in his re- 
quest and I hope that the Centre 
would immediately release the re- 
qired amount to the flood affected 
people of Karnataka. The permanent 
drought Districts are KoIar, Banga- 
lore, Chitradurga, Tumkur and Bel- 
lary. I urge the Hon'ble Minister t@ 
take permanent measures in these 
Districts. 

Sir. I lhank you for giving mc 
opportunity to speak on this burning 
problem of the country and with these 
words I conclude my speech. 

[English] 
SHRI V. DHANANJAYA KU- 

MAR (Mangalore): Mr. Speaker, 
Sir, at the very outset I would like 
to say tbat unfortunately due to heavy 
floods in river Cauvery and river 
Netravathy, both flowing from my 
constituency, heavy damam have 
bcen caw. 

SHRI M. R. KADAMBUR JANAR- 
THANAN (Tirunelveli): You are 
nd rekasing water for Tamil Nadu. 
That is why there are floods. (Inter- 
rupionr) 

SHRI V. DHANANJAYA KU- 
MAR: I will come to that later. 
As I was telling a little whik ago, 
the river Cau~ly k flowing horn 
C o q  @rt of my otmatitucacy and 
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the river Netravathy is flowing from 
Dakshina Kannada District, the part 
of my Mangalore Parliamentary con- 
stituency and they have caused heavy 
damages. 14 people have lost their 
lives due to heavy floods. On ac- 
count of breach of river bunds and 
stream bunds, loss has been caused 
to the standing-crops. Also, due to 
formation of mud-heaps and soil ero- 
sion considerable damage has been 
cailsed to the fields. 

Sir, we have been hearing the praise 
showered by our Orissa friends on 
the Prime Minister for his visit to 
Orissa. We are happy that the Prime 
hlinister has visited Maharashtra also. 
But I am sorry to say that the Prime 
Minister has not bothered to visit 
Karnataka where so much of damage 
has been caused.. .(fWerruptiorrs) I 
would request the hon. Prime Mi- 
nister to pay an immediate visit to 
Karnataka fur an on-the-spot assess- 
ment of the damage caused to life 
and property. I would request that 
if not the Prime Minister at least the 
hi-n. Agriculture Minister to pay a 
visit there. What has happened is 
that damages are being assessed and 
compensation is being awarded at a 
meagre rate of Rs. 1.25 per cent of 
land for the loss of standing crops. 
A sum of Rs. 4 per cent i.e. at 
Rs. 400 per acre is being awarded 
for damages caused to the lands. This 
is given to the agriculturists who 
are having an income less than 
Rs. 4800 per annum and only they 
are entitled for this compensation. It 
is high time all these norms revised. 

MR. SPEAKER : Who ia asscasing 
the damage? I suppose. it is the 
State Govemmcnt which does this and 
not the Central Government. 

SHRI V. DHANANJAYA KU- 
MAR: The Ctntral Gowrnmcnt 
has not come to the assistance of the 
State Government. 

MR. SPEAKER: That is to be 
decided by the State Government. 
kt us come to the next point now. 
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SHRI V. DHANANJAYA KU- 
MAR: The State Government has 
got meagre resources at its command. 
That is why I request, through you, 
Sir, the Central Government to grant 
immediate relief to Karnataka so that 
all thew things could be revised and 
proper damages could be awarded. 

Further, there are also damages 
caused to the roads. Vehicles can- 
not move on the road across the ri- 
ver Netravathy, on the Panemangalore 
bridge. Anytime. the movement of 
traffic between Mangalore and Ban- 
galore through this National Highway 
KO. 48 via this Panemangalore bridge 
may be cut-off. Also, there was land- 
slide along this National Highway 
No. 48 and the Railway-link between 
Mangalore and Bangalore was cut-off. 
It rcmained cut-off for a number of 
days. There were heavy floods in 
Puttur. Rantwal and Uppinangadl 
area in my constituency in South 
Canara district. Then there was se- 
vere sea erosion in the Ullal area in 
my constituency. 

My other friends have mentioned 
about many other measures which 
would prevent the occurrence of 
floods and drought. 1 would submit 
that if proper measures are taken to 
have the dredging in the sea, like the 
construction of break waters. the river 
water will be taken inside the sea 
and the floods would be controlled. 

MR. SPEAKER: You are giving 
a new point. Very good. 

SHRI V. DHANANJAYA KU- 
MAR : There is one more impor- 
tant point. The river beds also 
shoukl be dredged and also the sea 
bed should bt dredged at the point 
w h m  the river pins the sea. Bmk 
waters inside the sea should be con- 
structed so that water in the sea could 
easily flow inside the sea and floods 
could be controllad. 

1 once apin request the Central 
Government to give adequate assis- 
tance to the Kamataka State imme- 
diately. 

situation in the country 

*SHRI V. KRISHNA RAO (Chik- 
kabaliapura) : Mr. Deputy Speaker, 
Sir, many Hon. Members have already 
spoken about the havocs of floods and 
droughts. Every year the Govt. is 
spending crores of rupees for relief 
works. 

Regarding the drought situation 
o.lr Hon'ble Deputy Speaker, Shri 
S. Mallikarjunaiah has given the true 
pictiire that prevails in Karnataka. 
The districts of Tumkur, pllary, 
Chitradurga and my constituency 
Chikkaballapura are affected by the 
drought. Regarding floods our senior 
co!ledgue. Shri H. D. Devegowda has 
spoken elaborately. Fourteen persons 
hakc lost their lives. Propcrty worth 
~everal lakhs of rupees has been lost. 
I urge upon the Centre to look into 
this crisis seriously and take suitable 
nicasirre\ to help thc affected people. 

Floods txcur every year and much 
of thc water flows into the sea. The 
only solution for this perennial loss 
is to link Ganga and C a u v e ~  rivers. 
1-he long pending projects must be 
ti~lien up at the earliest. Upper 
I?hnrlra Projezt has  to be taken up 
immediately. This can provide water 
for irrigation to six districts which are 
prone to drought. Bangalore, Tumkur, 
Chikkaballapura. Chitradurpa and 
Cellary art: the areas which are 
affected by drought. The farmers are 
not setting water even if they dig the 
earth 400 ft. deep. This is the condi- 
tion of the drought-affected areas. 

In addition to linking Ganga and 
Cauvery the water of Mahanadi should 
be diverted to the South. Then only 
the country can obtain prosperity and 
lives of farmers would improve. 

In the Cauvery delta many people 
have been affected by the Roods this 
year. The districts a&cted are My- 
sore. Mandya and Coog. The State 

*Translation of the speech originally 
delivered in Kannad. 
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Govt. has taken certain measures. 
In addition to this the Centre should 
come forward to provide all assistance 
t s  the affected people. I urge upon 
the Hon'ble Minister to rush aid to 
the flood affected areas immediately. 

Sir, 1 am grateful to you for allow- 
ins me to speak on this. important 
issue and with these words, I conclude 
my speech. 

SHRI SURAJ MANDAL (Godda): 
Mr. Speaker, Sir, on the one hand 
there is flood in Orissa. Karnataka 
and Maharashtra and on the other 
Bihar is experiencing drought. Al- 
though, it is said that Bihar is rich 
in natural resources. all these resour- 
ces belong to Central Government. 
Whenever flood or drought occurs In 
the state, the entire responsibility of 
cambatins the calamities is entrusted 
to the state Government. Just as 
a part of India is known as Southern 
India, a part of Bihar is known as 
southern Bihar. We call it Jharkhand. 
Recently, I visited that region twice. 
There are 14 districts under this re- 
gion, but only paddy could be grown 
on 12 per cent to 15 per cent land 
area in tbe entire region. Only one 
crop is produced there and the Kharif 
crop was destroyed. Today the peo- 
ple there, are very concerned about 
employment. West Bengal is the 
neighbouring state. All the labourers 
and farmem of our state. who do not 
get any w& in the fields migrate to 
West Bcngal, Assam, Nagaland 
and Andaman-Nicobar Islands. The 
entire country is experiencing drought. 
Tbmfore, the Government should 
make some permanent arrangement 
for irrigation. Long ago, when I was 
neitbcr an M.L.A. nor an M.P., I 
had read in the newspapers about a 
scheme that was suggested by Shn 
K. L. Rao in respect of Bihar. He 
had suggested that in order to light 
both f)ood and drought in Bihar. a 
canal should be drawn from tiva 
Oilnga and t a b  upto southern 
Bihru. 

Mr. SpcrJrer, Sir, tht Government 
d India sbould pay attention to it. 

Now. I am speaking about drought 
but some areas in Bihar are hit by 
floods also. Just now, while speak- 
ing about Bengal, the hon. Member 
was saying that the state would be hit 
by floods in September and paddy 
has not been sown as there is drought. 
In the same way, Bihar will also be 
hit by floods when water flows into 
river Gandak from the foothilh of 
Nepal. The flood situation will also 
arise when there will be water in some 
command Areas and rain waters join 
it. Therefore. both flood and drought 
occur every year. I would like to 
submit that Bihar is presently experi- 
encing drought. A relief of Rs. 2 
crores was provided for the districts 
of Godda and Dumka and the State 
Government has already distributed 
the money. 

I wodd like to make a demand 
from the Government of India that it 
should immediately provide Rs. 100 
crores for the relief fund of Bihar 
so that the peoplc of that state could 
he saved. Otherwise. they will take 
rccnrrrse lo theft and dacoity and 
loo1 the foodgrain godowns of the 
Government of India. A desperate 
man does all things. 

Therefore. 1 would like to apprise 
the Government and the hon. Mini- 
ster who is sitting here that already 
the Government has not given the coal 
royalty amounting to Rs. 550 cmres 
to the Bihar Government. The eco- 
nomic condition of the state is very 
bad. Therefore. an amount of Rs. 100 
crores should be provided to the State 
Government as relief so that the pao- 
ple of that state could be saved. In 
this manner the Government should 
formulate a permanant scheme to 
solve the drought and flood situation 
in the country and this is what I wish 
to say. 

SHRI MOHAN SINGH (DbOria): 
Mr, Speaker, Sir. eve year my con- 
stituency is a victim o 7 floods. Faizr- 
b?d and Goralchpur districts of Umr 
Pradesh are affected by floods every 
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year. But this year the said areas 
werc affected by serious drought. 
There was rain in the first week of 
August after 12th June. As a result 
of it, thirty percent of the kharif crop 
could not be sown. As soon as rains 
started in the month of August the 
level of rivers started increasing. On 
the basis of my experience, I can 
assert that neither the Uttar Pradesh 
Government nor any other Govern- 
ment can control the tlood situation 
with its own funds. There are certain 
practical difficulties involved in it be- 
caxe all the rivers flowing in our 
district have their origin from Hima- 
layas or Nepal directly. It is an inter- 
national issue. 

Unless the Central Government 
takes the entire flood control problem 
under its jurisdiction, a permanent 
solution to it cannot be found. I 
have raised this question several times 
in the past. I was in the Assembly 
and the council of Uttar Pradesh and 
also in the Central Government and 
urged the Government once and apain 
t:, have deliberations with the Go- 
vernment of Nepal in this regard. 
The Government of Uttar Pradesh 
formulated a scheme and forwarded 
it to the Centre. It was proposed to 
stop Ghagra river flowing through 
Uttar Pradesh which is also known as 
Karnali near Himalaya. similarly the 
proposal was to stop Raptin river with 
Bhalu Dam and also to stop river 
Gandak near Nepal under Pancheswar 
plan. These schemes were proposed 
and Government of India was request- 
ad to contact the Government of Ne- 
pal and implement the said schemes. 
A permanent solution to the flood 
situation of Eastern Uttar Pradesh 
can only be found on implementation 
of these schemes 

Similarly, all the hon. Members 
have raised the issue that the riven 
are shallow. I would also like to em- 
phasis~ that a permanent solutim d 
this prablem should be found out. 
To find a parmancut solution of this 
problem the Oovernment should for- 
mulate a comprthenlrive scheme. It 

should be implemented at the earliem. 
The Central Government should set 
up a flood control Department to tide 
over the situation. Dr. K. L. Rao 
had formulated a scheme in this re- 
gard but in my opinion his scheme n 
not feasible since there is dearth of 
water in Ganga. There is plenty of 
water in Ganga only in Bihar where 
the other rivers like Ghagfa, 
Rapti and Gandak join it. De- 
vastation slarts from there and the 
river Ganga is dry onwards and all 
the Vindhya hills fall in between. It 
is not possible for a technically and 
economically poor country like India 
to remove these hills. As such, the 
suggestions made by our friend Shri 
Suraj Mandal that the canal system 
from Ganga water should immediate 
ly be provided in Bihar and for that 
the Central Government should for- 
mulate the policies and schemes. I 
feel that only then a permanent solu- 
tion of the problem of flood and 
drought in North Bihar. South Bihar 
and Eastern U.P. can be found. 

With these brief submission, I thank 
you for giving me time to express my 
views. 

PROF. PREM DHUMAL (Hamk- 
pur): Mr. Speaker, Sir, due to severe 
drought this time in Himachal Pro- 
desh. maize and paddy crops were 
completely damaged. There waa 
acute shortage of animal fodder and 
drinking water. Thereafter as soon 
as rains started in the month of 
August, one day it rained for just for 
one and a half hours and it resulted 
in flood in the Swan river in Una 
district, which falls in my constitu- 
ency. 73 rivulets flow into the 
Swan river. Water entered into the 
house of the District Magistrate and 
96 houses collapsed. (IrSrerruptlons) 
It was such a severe flood that the 
top soil of hundreds of acres of land 
was washed away just in one day and 
Government property worth Rs. 5 
crores was damaged. Statistics of the 
losses suffered in other areas of the 
State a n  being collected. I would 
like to draw the attention of the 
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House towards an important matter 
on which some hon. Members ham 
also spoken. The Ninth F i n a m  
Commission has earmarked 18 crorc 
rupees only for such natural calami- 
tics for undertaking relief measure. 
Whereas at the beginning of this year 
itself. heavy snowfall claimed thirty 
four human lives and besides that 
2085 animals were killed and around 
3400 hogses were destroyed. A sum 
of Eighteen crore rupees was not su- 
k i e n t  to provide them relief. 1 wouJd 
like to submit that the earlier proce- 
dure of assessing the actual loss and 
thereafter providing relief accordingly 
should be followed instead of a d -  
ing to the recommendations of the 
Finance Commission. In 1988 a sum 
of Rs. 56 crores was provided to 
Himachal Pradesh for only one item 
i-e. drought relid. Now the meagre 
amount of Rs. 18 crores has been pm- 
posed for the natural calamities occur- 
ring during the entire year. With this 
meagre amount it is not possible to 
prov1:de relief. 

I want to submit that the proposal 
to Channeiise the water of Swan river 
md the other rivers falling into it was 
estimated to cost around rupees 200 
crores. Last year it increased to 
Rs. 311 crores and 66 lakhs and with 
the devaluation of rupee it is likely 
to increase further. Unless the Cen- 
tral Government provides assistance. 
a state which has an annual budget of 
Rs. 360 crore cannot Jaunch such a 
big project costing Rs. 400 c m .  

Mr. Speaker. Sir, through you I 
wollld like to q u e s t  the Central Go- 
vernment to take over the work of 
channelising the Swan river. Perhaps 
the Central Government may also 
have to take loan from forcign coun- 
tries and world bank for this pur- 
pose. Only then it can be under- 
taken. Twentj thousand a m  of y- 
ricultnrsl lan3 can be reclaimed 
thmugb chaadiaation. The State 
has form#&ited tbe & m e  and for- 
waded Ihe pPpoal to t& Oestral 
Govtmmnt. I would 31kc to rsqocst 
thtt t ! le~ma~bcalnnmit .  

SHRI GANGADHARA SANI- 
PALL1 (Hindupur) : Mr. Speaker, 
Sir, droughts and floods arc the 
two major calamities to the pbO- 
pie of India. People are suffering 
with irreparable loss due to floods and 
thcir economy is shattered due to 
droughts. 

India fortunately is Messed with 
p2tential river water resources. 
Ganga. Brahmaputm. Narmada, Ta- 
pat i. Godavari. Mahanadi, Kavtri, 
Krishna waters are boon to the na- 
tion. It is quite unfortunate to note 
that vast potential river water re- 
sources are being wasted by letting 
them into the sea. when vast bunch 
of lands are yet to be irrigated in the 
nearby areas of rivers. Nation is 
facing heavy loss of property and 
human life due to these calamities. 
Peasantry is loosing tbtir agricul turd 
crops, facing acute drinking water 
shortage and fodder scarcity to the 
cartla. 

We need a serious plan and persps- 
tive on the f l d s  and droughts in the 
country, since its impact is worsening 
the nation's economy. It is unfor- 
tunate to say that every year flood 
affected areas are increasing very alar- 
mingly and the quantum of amount 
spent is als:, increasing. 

As per the statistics, it is found 
that the amount being spent from 
time to time for relid measures for 
droughts and floods am at increasing 
trend. Thmfore. importance should 
be given to construction of dams, tanks 
etc. to minimise the floods and there- 
by helping the growth of agricultunl 
sactor. industrial sector to improve 
tbe aooaomic status of the country 
and for generating employment. 

Because of drought, p p k  are 
constantly forced for dgi'atiOa dm 
to failurr d agricultural 
which kads to national loas avet- 
mwding tbe urban snu, 
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Andhra Praclesh in gtntrsl and 
Rayalaseema in particular is an exam- 
ple for drought. But, Godavari and 
Krishna in Andhra Pradesh are better 
examples for floods. Construction of 
irrigation projects on Godavari and 
Krishna and diversion of water to 
Rayalaseema is a meaningful work to 
counter the droughts and floods. By 
constructing projects like Polavaram. 
Sriramsagar Stage 11, Jhurala, Telugu 
Ganga, Srisailam right and left branch 
canals. Tungabatra High Level Para- 
llel Canal and major and medium 
irrigation projects, we can minimise 
the damage to the State's economy. 
So. Government should come forward 
to constitute the expert committee to 
assess the droughts and floods and to 
recommend the remedial measures for 
monitoring them. 

It is worthwhile to constitute seDa- 
rate boards for droughts and floods 
with an autonomous status by provid- 
inc adeauate funds. Our session is 
witnessing floods in some parts of tho 
country and droughts in other pans 
of the country. Let us think about it 
seriously and chalk out the schemes 
on a permanent basis. 

With these words. I conclude and 
thank you for the opportunity given 
to me. 

SHRI SURYA NARAYAN YA- 
DAV (Sahama): Mr. Speaker, Sir. 
the entire country is reeling under 
floods and droughts. There is not a 
sinele year in which the Central as 
well as the State Governments do not 
spend billions of rupees. At least 
there is no dearth of water resources 
in the coantry. Till date the Minister 
of Water Resources has always )?sen 
either a State Minister or a Cabmet 
Minister. This Ministry should have 
beell placed under the charge of the 
Prime Minister and the irrigation po- 
tential sbould be improred by cham 
ndismg all the rivers flowing in the 
country through Planning Cammia- 
siaa. I wish ta taik about Bihar. 

Every year Government sf.$@ar 
spending a huge amount of money on 
reIief measures. You can Wl-&& 
ghe what will happen in tWqentai% 
country. Survey of K o s i n  .8a&, 
Kamla and Balan rivers sh&l %k 
undertaken and their pote&';tttiMi 
ed for irrigation purposes. Relief is 
granted only when a lot of hkTdhCkry 
is raised. Goods are loaded -ih hckU#) 
ters and aircraft and airdrappaet~ i3@ 
per cent of it is bungled and d m -  
reach the poor. ThroughoM ttie.pi#r 
Bihar is either affected by %Qds i C 6 @  
droughts. The Govt. has ralPLascd:* 
50% amount. Andra Pradbslr gWfiI4 
crores and 60 lakhs out of-&- 
and 20 lakhs. Arunachal Pm&shwF& 
given 75 lakhs out of 1.5 cmFC 
Assam was given 11 crores '25 Id- 
out of 22 more 50 lakhs, -3ibir kaa 
provided 13 crores and 12 la& mk 
of 26 crores 24 lakhs. Goa was 
ted 37 lakhs out of 74 lakhs. GMmt 
was giver! 31 mores 87 lakhk80utd 
64 crores. A discriminatby.* 
 roach was adopted in case o(O Bib@- 
To grant such a meagre arnoW&-fnr 
the flood and drought affected &ti@ 
is hiehly improper. The Govemkdcd 
has decided that 25 per cent wilt 'be 
spent by the State Governments. TtiIs 
decision is wrong. The Bihar G+ 
vernment does not have adectwi@ 
funds even to give salary to its em?- 
plovees. Then how it can s p e d  -8 
Der cent amount on relief measntes. 
I uree the Government that the Ca- 
tral Government should s ~ e n d  this 25 
per cent amount also. You all kWlP 
the fury of Kosi river and the dc- 
vastatioq caused by it. Kosi river ari- 
einates from a place on Sim-Nepal 
border. Ten or twelve yaan badt. 
serious soil erosion had taken Blade 
in that area. The matter was d ~ ~ -  
sed in this House dso. Crow 7 . d  

rupees have been invested in- 4% 
Project by Bihar Government. IWiB- 
nmment of India does not talwl-my 
measures to provide assistam- ?R?r 
this proiect on Kosi river, it dtlt mbt 
be wssible for Bihar Governmehtm 
mobilise funds. May be, as t e 1 vtrnment of Bihar is not hea ed by 
your party, you have beem b e h i  
in this manner. But the w Y r r r r  
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Bihar are also the people of this coun-
try. People of Bihar should not be
discriminated against. I hope when
hon. Minister replies to the debate,
he will certainly reply to this point.

KUMARI UMA BHARATl
(Khaiuraho) : Mr. Speaker, Sir,
Barring some extra-ordinary circums-
tances, there are generally good
rains in Madhya Pradesh. This year,
Rain God has been kind enough to
Madhya Pradesh. There is not much
problem in Madhya Pradesh since
the Government of Bharatiya Janata
Party had come to power there.
People have spoken about Uttar Pra-
desh and other states. Under nor-
mal circumstances, entire Indian land
has about 40 crore Ha IF of rain. If
rain water is utilised properly, there
might not be any floods in the coun-
try. Ton-utilisation of rain water
properly and construction of huge
dams instead of small dams have
created the present condition. Two
hundred big dams are being construc-
ted in the country since long. I con-
sider them white elephants. The
plan of construction of these big darns .
was against the opinion of experts.
Had water sheds been constructed in
five thousand tracts of land in the
country to store 40 crore Ha IF of
rain water: the nresent situation
could have been avoided. Out of 40
crore hectare ft of rain water. some
water is evaporated. A part of rain
water is absorbed by the soil. About
two crore Ha IF of rain water is stor-
ed in ponds and dams and about six-
teen crores Ha IF of rain water flows
into the sea along with fertile soil.
The danverous aspect of it is that it
causes silting in the river. This silt-
ing in the river causes the havoc of
floods. Therefore, if the rain water
could have been utilised properly,
there are so much of water resources
in the country that we would not have
to face the problem of floods.

It has its links with forests also to
some extent. It is related to forests
not only to SOme extent, but to the
maximum extent. There has been
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continuous destruction of forets In
our country. In the past, the experts
had formulated the rule that 33 per
cent area of land of the country
should be forest land. According to
Government records, 23 per cent of
total land in our country is forest,
but the pictures received -from Satel-
lite show that only 13 per cent of our
total land is covered by forests. It
appears to me that the forests which
were mentioned in Government re-
cords earlier, are being considered as
f.orest land even now. It has not been
ascertained whether afforestation has
taken place there or not. It is just
like the place where 'Mullaha' offers
his 'Namaz' becomes the mosque. At-
tention was not paid to see whether
afforestation had taken place in those
areas or not. If a little attention
would have been paid to this aspect,
the problem of unemolovment in the
rural areas would have- been solved,
and environment would have been
protected. It would have certainly
helped in timely rains and it would
have protected us from the problem
of drought.

That is why I had submitted that
there is generally good climate in
Madhya Pradesh. Some districts of
Madhva Pradesh have been included
in the list or" drought prone districts.
Dhar, Sidhi and Shahdol have also
been included in this list. But there
is one district which has not been in-
cluded in the list of drought prone
areas. I did not mention it earlier.
Had I mentioned it earlier, members
would have interrupted me. Since I
am concluding, I am referring to that
district. In my Lok Sabha constitu-
ency of Khaiuraho, there are two dis-
tricts, viz, Tikamgarh and Chhatarpur,
I have no doubt about Dhar and
Khargone beinz included in the list.
But I am doubtful about inclusion of
Chhatarpur district in the list of
drought prone districts. Shahadol is
situated near mv constitvencv. Such
districts have been included in the
list of drought Drone districts where
a lot of rain takes place. There is
comparatively less rain in Chhatarpur
district. I am surprised as to whv
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hilalarpur has not been ~~cJu.ded in.

the list of drought prone districts. I
had accompanied the former Agricul-
ture Minister in the previous Govern-
ment on a visit to my constituency
d uring rainy season, and asked him
to see (or himself as to how much
rain had taken place in Chhatarpur
in comparison to Sidhi and Shahadol.
It seems to me that the areas which
have got proper representation at the
Centre have been included in the list
of drought prone districts, but as
Chhatarpur and Tikamgarh have not
get good representatives so far, these
districts have been ignored.

Mr. Speaker, Sir, I wanted to par-
ticipate in this discussion, because the
hon. Agriculture Minister was present
here and he would look into the
pain ts raised by me. Official figures
which have been forwarded from that
place are not based on facts. Keep-
ing this fact in view, survey may be
conducted in Chhatarpur area. If
survey is conducted honestly, Chhat-
arour would have to be included in
the list of drought prone districts. 1
thank you for giving me time to speak.

SHRI G.M.C. BALA YOGI (Amala-
puram): Hon. Speaker Sir, at present
Andhra Pradesh is also facing floods.
Particularly, there are floods in the
Godavari District. Every year, floods
in Godavari and Krishna cause heavy
damage to paddy crops, resulting in
loss of human lives and destruction
of property. Every year, Govern-
ment of India as also the State Go-
vernment are spending crores of ru-
pees. But there is no proper solution
because constructive methods are not
being adopted.

My constituency Amalapuram is in
the East Godavari district. It is one
of the rich paddy and coconut pro-
ducing areas of the country. The
Konaseema area of this region is al-
most like an island with water on all
the four sides. There are a number
of canals and rivers in this area. Due
to lack of proper modernisation. the
drainage and protection systems "are

not at aU functioning. ~~b.is i~ result-
ing in heavy floods which are caus-
ing heavy loss to the coconut and
paddy crops in this area. Nearly 12
lakh people are living in my consti-
tuency. The entire area is protected
by flood banks along 272 Km. These
flood banks were built very long
back, say nearly one hundred years
back and they are not able to with-
stand the recent floods. There is
every danger to this area. If there
is any breach in this flood bank, the
el~tire area will be submerged in Bay
of Bengal and people will lose their
Jives.

In this connection, through you I
request the Central Government to
make a proper plan for the moderni-
sation of the irrigation system and to
strengthen the flood bank. The drain-
age system should also be improved
by the Central Government itself.

Two months back, there were hea-
vy floods in the Goda vari river and
there was a boat accident. I raised
this matter under Rule 377 in this
hon. House. The Prime Minister also
sanctioned Rs. 3 lakhs for those peo-
ple who lost their lives in the acci-
dent. Recently I visited my consti-
tuency. An accident took place two
days back. In this boat accident, 30
people lost their lives and another
20 people have received injuries.

Mr. Speaker Sir, I request the Cen-
tral Government through you that
they must take concrete measures to
control floods by strengthening the
flood banks and by modernising the
irrigation and drainage systems in this
area. '

[Translation]

SHRI AYUB KHAN (Jhunjhunu):
Mr. Speaker, Sir, the people of Raj-
asthan wish that flood should come
there but it is unfortunate that there
has been no rain so far and people
are clamouring for water. There is
a saying in our area and we also say
with pride that blood is cheaper than
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water in Rajasthan. But in spite of
that water is not available there. Even
today, people fetch drinking water
from a distance of 10 kilometers.
Now-a-days, some of the districts in
Rajasthan have been hit by severe
drought as a result of which sowing
could not be done till date. 1 would
like to tell you that during 1987-88
the state experienced the most severe
famine of the century in which the
then Congress-I Government at the
Centre had sanctioned a grant of Rs.
550 crores to the State Government.
The State Government spent Rs. 250
crores from its own resources. I would
like to request the Government to
provide more funds to Rajasthan Go-
vernment so that it could help the
farmers and poor at the time of such
calamities. She said that every place,
where Namaz is offered, cannot be
converted into a mosque. I would
like to make a request to my sister
that she should not see one side of
the coin, she should see both sides.
She has not spoken these words from
the core of her heart. She should try
to understand others from the core
of her heart. A mosque is never built
on grabbed land. It is always built
on an honestly acquired land ... tlnier-
ruptionsi ...

SHRI PHOOL CHAND VERMA
(Shajapur): She did not say it with
any mala fide intention.

SHRI AYUB KHAN: Why are
you supporting her? I am making
approachrnent with her and you are
supporting her. Please don't inter-
vene between the two. I am trying
to talk to her direct.. .(Interruptions)
... I was saying that a mosque can
never be built on grabbed land. The
mosque is always built on an hones-
tly acquired land. Our 'Shariat' and
'Curari' say that there is no difference
between a temple and a mosque.
Where you pay respect to a temple
you should also pay respect to a mos-
que. If you consider a temple to be
a pJace of worship you should also
consider the mosque to be a place of
worship 'Ram' and 'Allah' are one.
Don't make a difference between the

two. Had it been so there would have
been a difference between our physi-
cal structures. The tears that roll down
Irorn our eyes would have been diffe-
rent and of different tastes. The col-
Our blood also would have been dif-
ferent... (Interruptions) ...

KUMARI UMA BHARA rr (Khaj-
uraho): ** .

MR. SPEAKER: What Uma Bha-
rati said just now will not go on re-
cord.

SHR! A YUB KHAN: Sir, I just
said this thing to her out of affec-
tion ... (1nterruptionsi ...

MR. SPEAKER: Leave it aside,
Mr. Ayub Khan. You should speak
on drought as it is an important
matter.

SHRI A YUB KHAN: I am mak-
ing a submission in respect of my
constituency. The farmers of Rajas-
than arc in distress due to drought
... (Interruptions) ... Earlier the St~te
Government charged only Rs. 25 for
giving an electric connection in Rajas-
than. Now it is charging Rs. 25,000
for an electric connection. Nobody
knows what are the reasons therefor.
I would like to request the Govern-
ment to grant them more aid so that
the farm;;·s could get electric connec-
tions and maintain their livelihood. My
constituency consisting of the districts
of Jhunjhunu and Siker in Rajasthan
contribute maximum number of peo-
ple to military service serving the na-
tion and defending our borders. The
military men of that area serving the
country are worried now to sustain
their families. T would request you,
Sir. that the Central Government sho-
uld provide maximum funds to the
State Government. The condition of
farmers is worst. How to feed the
cattle? Husk is selling at Rs. 2 per
kilogram and 'Bajara' is selling at Rs.
3 per kilogram. In this hour of crisis

·*Expunged as ordered by the Chair.
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how a poor farmer can provide food
10 his family mem bel'S and fodder to
his cattle? How can the people sustain
themselves when sowing could not be
done. Through you, 1 demand that
maximum grant should be given to
Rajasthan Government and also neces-
sary arrangement should be made to
give new connections to people so as
to enable them to earn their livelihood.

Finally, I would like to conclude
after drawing your attention towards
a very important matter. The Khetri
Project is located in my area. This
project is being run by water drawn
from underground. It has created a
new problem for the farmers because
the level of water of wells have gone
down because of drawing underground
water for Khetri Project. The wells
have dried up. Due to this, the far-
mers of that area are moving from
one place to another in search of live-
lihood. Haryana is at a distance of 20
kilometers from there. Through you,
1 would like to urge the Government
to hold talks with the Haryana Gov-
ernment and arrange water for the
Khetri Project by bringing water thr-
ough a canal from Haryana. With this
the water level of wells could be res-
tored and farmers could till their land.

PROF. RASA SINGH RA WAT ,
(Ajmer): Mr. Speaker, Sir, there is a
saying in my area that 'Indian Budget
is the gambling of the monsoon'. To-
day, I am very distressed to say that
even after 42 years of independence of
our country, it suffers from calamities
like drought. famine and floods with
a slight change in its climatic condi-
tion. Thousands of deaths take place
on this account. Livestock also peri-
shes. The human beings also suffer a
lot. A poet has correctly said in a
coupleti=-

"Kahin per Barh, kahin per sukha,
Malik bhi ha gaya hai rukha, .' .
Isse janata ka dil haibahut dukha,
Pashuon ko bhi rahna 'Pad raha hai

bhukha".

Sir, through you, I would like to say'
that a piquant situation has' arisen in

Rajasthan. As one of the hon. Mem-
bers was saying just now that while
there is an acute drought in western
and northern Rajasthan flood has oc-
curred in Kota and other areas of Ra-
jasthan. Even the army was called
there. Rajasthan is such a state where
the people are falling victims of fa-
mine as there is no certainty and regu-
larity of monsoon. The sheep of Ra-
jasthan are helplessly moving to Ma-
dhya .Pradesh in search of grazing
grounds. The camels of the area and
thousands of cows of northern and wes-
tern parts of Rajasthan are also mov-
ing tei Madhya Pradesh for their sur-
vival.

Sir, I would make a submission to
the Government through you that
maximum assistance should be grant-
ed to Rajasthan from Natural Cala-
mities Fund to face the famine be-
cause the financial condition of Raj-
asthan is weak otherwise also. It has
maximum desert area. Otherwise also
there is scarcity of drinking'water
there. As ghee is not easily avail-
able except at certain places and
people eat bread just by smearing it
with ghee, similarly' the time is fast
approaching when people will have
to take bread with water. Therefore.
my submission is that small bunds,
anicuts and small ponds should be con-
structed in the flood prone areas. The
water of the Ganges and Yamuna
goes waste as it is allowed to follow
down into the sea. My submission
is that for a permanent solution of
this problem the flood waters of the
Ganges and Yam una should be rout-'
ed to Raiasthan through a canal. as
is done in the' case of Sutlei's water
which is routed to Rajasthan through
Indira Gandhi Canal.

Alongwith this. there is acute short-
age,'af drinking water in drought aff-
ected. areas. In. such areas the proper
arrangements for supply' of drinking
water is needed. Arrangements for
providing some. water for dry land
farming are also to be made.
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Finally. I would like to say that 

cveq year we spend thousands crorcs 
ot rupees io combat the calarmuas 
but we do not make arrangement in 
advance. We wake up only when we 
rind ourselves in the grip of calam~- 
ties. Finding of a permanent solu- 
tion to the problem of lid and 
drought is the need of the hour other- 
wise crores of rupees will conunue 
to be spent on providing reilef every 
?ear and the problem is not going to 
be solved permanently. Therefore, my 
submission is that the' Government 
should seriously devote itself to find- 
ing a permanent solution and provide 
funds from Natural Calamities Fund 
so that people may get relief as well 
as employment. Aiongwith this the 
problem of drinking water may be 
solved. 

With thesc words, 1 express my 
thanks. 

SHRI MUHI RAM SAIKIA mow- 
gong): Mr. Speaker, Sir, thank you 
very much for giving me the opporru- 
nity to speak on this discussion cn 
floods and Droughts. The problems 
of drought and flood are national pro- 
blems. 

In this House, we have been dis- 
cussing these problems for years to- 
gether. But till now. we have not 
found out any solution to these pro- 
Mems. In some parts of India, there 
is excass water. In some parts of 
India, &ere ie scarcity of water and 
again ia .same otber par tc  d India. 
there ig dispute regarding watcr. 

You can take the example of Pun- 
jab. Haryana. Tamilnadu and Kama- 
talrr, T a m ~ r f r o r n a m a s t b o c k -  
4 $rate of Assam. In Asram. 
that  is no problem of d m  t: t b m  
is a m o b k  d M, w& is a w- . . 
We haw been discu- the p@ 

htGms d fkwds and d m @  in thh 
H m 9 ~ ~ ~ t a t  tbe bst m many yem. 

situation in the mN)bizr,v 

but  here is no solution. From the 
middle of June upto the first week of 
August, there were three floocls in 
qu~ck succession; they were not only 
ffcmds but devastating Boods, causing 
immcnsd damage to the roads, school 
buildings, hospitals, bridges, dwelling 
houses, forests. tishery; fro111 one 
end of the State, right from Sadta 
to Dhubro, covering a distance of 
8W0 kms. the entire area has been 
under water. There is a river island 
which is supposed to be the largest 
river island in the world known as 
Muuli .  'Zhz entire river island 
is under water. So, the entire 
popu!ation had to be shifted to 
the place of safety. The sta~ding 
crops and thousands and thou- 
ads  hectares of land had been wash- 
ed auav: and thousands and thous- 
ands of cattle had also been washed 
away. More than one hundred people 
lost their lives. The devastating 
3m3s are not only causing sufferins 
to the Assam Valley but also the 
Berk Valley. 

There are two major rivers. Bmb- 
maputra River is one of the rnighties 
rivers in India having 40 tributaries: 
and all the beds of the tributaries and 
the mighty rivers have been silted up. 
As a result frequent devastating 
floods are occumng there causing im- 
mense dama_ee to the property of the 
people; and thousands and thousands 
of peo~le have been rendered homr- 
less. The people had to take shelter 
under the heat of the sun. storms 
and rains. 

The Government of India has ex- 
tended relief to the suffering people. 
but the total money granted for relief 
has not reached to the d e r i n ~  
people. Out of the total money grant- 
ed, only 40 per cent has reached to 
the beneficiaries: 60 per ant <rf the 
prant has been misused. Thcr~ is a 
mrticular section of the pcook who 
find it a source of their earning during 
the flood time. 

T m m w  meawes could not 
save any m m .  Cnrras a d  crores 
of nkpaes hatre been spent on ternpar- 
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a;y measures, but they are good Ct~r 
nothing. Therefore, I suggest that 
the Government must take some per- 
mancnt measures to control floods in 
a phased manner. 

The Governmet~t of India coxider- 
eJ Brahmaputra as a national water. 
Therefore, in order to control that 
water. the Government of India con- 
stituted a Board known as Brahma- 
putra Floods Control Board. The 
Board has submitted two Master Plans 
for controlling floods, but nothing 
has been done. Therefore, I urge 
upon the Government of India that 
instead of giving grants or extending 
relief measures every year, they should 
take up come permanent steps be- 
cause the evtire country more or less 
suffers from these floods. Crores and 
crores of rupees have been spent in 
the name of relief, but only 40 pzr 
cent of the entire grant reaches the 
poor section of the people and 60 per 
tent is miwsed. Therefore, my urgent 
appeal i s  that instead of spending 
crores aqd crores of rupees good for 
nothing, the Government of lndia 
zhould take some permanent measu- 
res in a phased manner to control 
floods. 

There is a Minister inchargc of 
water rerources. 1 know that the 
fu-c:io.1 of the Minister incharge of 
water reso~lrces is to formulate a 
policy in order to utilise the water 
resources for the benefit of the com- 
m m  peonlc. Rut it is not the func- 
tion of the Minister incharge of the 
water re5ources to let lose water for 
causing immense sufferinq to the poor 
nt=ople. Tf the Minister incharee of 
:he Water resources cannot berform 
his function. then that function 
should be taken awav from him and 
handed over tn the Pr;rne Mirlister 
so that it could be performed efficie?tlv 
My earnest appeal is. if this Depaft- 
ment cannot function proprlv and 
achieve the obiectives set out for it. 
then this Denartment d Water Rc- 
sources rhould be taken over by the 
Prime Minister. 

l'herefore, once again, my earnest 
a m 1  to the. Government of Ida 

is ro take some steps, permanent 
s tep  to control the water of those 
two mighty rivers including their tri- 
butaries so that the people of Assam 
can be benefited from the water 
resources of those rivers. 

EHRI UDDHAB BARMAN (Bar- 
peta): Already, Hon. Members have 
described the damages caused by the 
drought and the floods. The flood in 
Assam is an annual phenomenon and 
the frequency and ferocity have also 
been increasing. The damage caused 
to the economy due to floods is also 
increasing every day. It is estimated 
that on an average the annual damage 
is mounting to Rs. 55 crores. Some- 
times, it is Rs. 0.3 crores and some 
times it is Rs. 663.00 crores. Thus. 
every year there is lot of damage 
caused which results in damage of 
crops. properties. loss of human lives 
and cattle. 

The floods in Assam are caused 
mainly because of the heavy rains 
ranging from 176 cm to 640 cm and 
also the heavy siltation of the riverry. 
The flood prone areas are also on 
the increase. 

MR. SPEAKER : All these win@ 
have already k e n  made. It is not 
necessary to repeat them now. YOU 
ray that you endorse the speeches 
made by others. 

SHRT IJDDHAB BARMAN : R- 
cause of the exte~sive damaee caused 
every year. stringent measures to con- 
trol the f l d s  are utmost necessaF 
in Assam. 

.4csam k verv rich in natural re- 
sonrres and it is also rich in water 
rewoms. Tf  these water resources are 
nro~erlv harnessed. the sorrow of 
Assam can, he conv&cxl into the oms- 
mritv of Ascam. T h e  CenW~l Gw- 
ernmeqt should immerliatelv take 
mcawm on a ahr;tv ban's tn CO-1 
the f l d s  then All the riven. Qe 
Rrahma~utrs. Rnmk and a11 the *- 
hutads shmfd be harnessed. A9 
thcse rivers also cause immense and 
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large scale erosion. The msion of 
these rivers is creating a serious pro- 
bkm in Assam. 

So, I request the Central Govern- 
ment, to take proper measures to con- 
trol the flood and erosion in Assam 
and also to rush immediately relief 
materials to the people in Assam. 

MR. SPEAKER: Very good. Please 
conclude now. 

SHRI UDDHAB BARMAN: Also. 
I would like to suggest that the 
Master Plan for Brahmaputra and 
its tri'butaries should be executed and 
the Central Government should take 
the initiative, a political initiative, so 
that the rich natural resources of the 
State are properly taken care of and 
Assam can become a ticher State. 

MR. SPEAKER : Hon. Minister 
may now reply. 

SHRI LAL K. ADVANI (Gandhi 
Nagar): Mr. Speaker, Sir. I had raised 
a question with your p e n i i o n  the 
day before yesterday. Yesterday the 
& t e d  Affairs Minister gave us r 
little information about tbe develop 
ments in Soviet Union and today 
much mort important development 
has taken place thm. It appears that 
dcvdQPmcnts have taken place in the 
revcrse direction and almost the 
~ a t w  quo ante has b a n  restored. 1 
want that the Government should give 
an authentic information to the House 
&momm because the information is 
stin based on the muiia reports 
rlone......(Zn~rrrwprionr~ 

CHANDRA JEET YADAV 
(hxagah): Hgve yau any idorma- 
tSan about the dahrr qtm orlc &a- 
tka 

smt1 L a  K.' AIWANI: I don't 
W i d a d s D ~ t h s m s d h ~ .  

[English) 
Developments have taken place in the 
reverse direction and almost the 
.\tatus quo ante is restored. 

MR. SPEAKER: Now, the Hon. 
Minister. 

[Translation] 

THE MINISTER OF AGRICUL- 
TURE (SHRT BALRAM JAKHAR): 
Mr. Speaker, Sir. I thank you and all 
the Members who have participated 
in this debate. . . . . .(Zntemuptions) 

AN HON. MEMBER: I thank you 
for speaking in Hindi. 

SHRI BALRAM JAKHAR: I will 
speak in any language you wish, even 
Sanskrit J would like to thank all 
the hon. Members who have partici- 
rated in this discussios. We havc 
discussed drought and flood both and 
1 am satisfied with the way the sub- 
jects were discussed. Shri Chandra 
Jeet Yadav had initiated the discus- 
sion. He has analysed the problem 
h a d b a r e  right from the beginning to 
the end and no aspect has been left 
undiscussed. After that. I think more 
than 50 hon. Members havc express- 
ed their views while participating in 
the discussion. T agree with them 
because the problem of one is the 
problem of all. It is auite natural 
to feel the pangs of other country- 
men, more @ally their effect is 
more in rural amas. Incidents like the 
one that took dace or cases of dam- 
bum. in Mandvi take   lace verv 
mlv which affect the cities but ulti- 
matelv cities are also affected when 
thm is d r a t ~ h t  as the rata? of com- 
moditk in cities also go up and there 
is d t v  a h .  

T have fiven in a vitlme and 
Dtauehed the fields. So I have ~ r ,  
fb* fanmro ~ R C I  the moet as *w 
mleh d d  on natarr. Oad a b e  
trim* how 4se wmfh of nahm rs l lq .  
but when the third eve d natwt is 
m- it m b e s  h m .  



. .  
SHR& BALRAM JAKHAR: Every- 

day I sit prepared for a mll to reply. 
Even hae 1 had to face a drought of 
call as if I was also in the grip of 
it Today you have invited me and 
it will be completed today. But in 
this way certain positive aspects also 
come to surface. It has two aspects- 
positive and negative. There IS some- 
thing positive in it. I considered the 
matter, heM discussions and gave a 
statement. Since then the situation 
bas chaqed considerably. I would 
like to speak about the change be- 
cause it is also important. After rn? 
mtemenl on 14th August there is a 
change in the situation and the change 
is for the better. There were rams 
cven at the placts where there were 
no rain. 

SHRI SURAJ MANDAL: What is 
the use d it? 

SHRI BALRAM JAKHAR: That 
is not the case. Perhaps you don't 
know. 1 had been there on 15th. 
Earlier, 1 went there on 3rd. The 
cmp wae standing and it had alreadr 
rained there. People were crying ar 
that time and they were saying that 
if it did not rain everything would 
ttm into ashes and the animals 
would not get anything to eat. Todab 
.I can say with confidence that whcr- 
avea € h e  have been rains the crop 
will bs cxoellanf because I know it as 
3 hew Been doing thi job and no 
w k  job at dl. 

- $HfU s;LuRAJ MAM,& : Tbere 
w?B be oqly kidder. and no cropn 
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c a n e o w o ~ o r ~ k  
that. 

Satage of water is very bad. 
Even animals die without h I have 
witnessed famine in 1986-87. Tht  
time we had spent Its. 800 crores in 
Rajasthan alone. The situation was 
so bad that people used to kave their 
animals as they did not even bavt 
fodder to feed them. Those animals 
were set free so that they could fead 
for themselves. 'I?ht cattle owners 
could not see them dying before lheir 
eyes. Thii is my experience. I Laaw 
how painful it is and one has to 
d e r  a lot. 

When then is rainfall the crop afe 
good, though it may be true that all 
@ crops may not be good but rain 
does make a di&ercnce. Rcrcently. 
when there were rains in Hary- it 
did benefit the crops. l k r e  are uo 
rains in my area so far. I had bem 
to my village a few days back. The 
entire Western Rajasthan, right fratl 
Bikaner down to Eetopepur b dry 
and if thcre is  some rain. I it 
would bring good yield. So, we ate 
still depending on rains. 

Both the dnwght and the e x 4 e  
rain damage the crops but the iaten- 
sity of the damage due to excessive 
rain is much more than that of 
drought. Tbere is no crop dae to 
drought also and the farma is ruiond. 
There is no work and the worker d3cs 
not get wages. 'Zhere is no ichs: . . 

SHRI NTRMAL KANTI =I- 
TERJEE @urn Dum): The drought 
is much more harmful 



owes it existam to bad. (Intemp- 
*) Spmewhem it happens and at oihsr - p k  it docs not. ' I do not 
6ay':ihat it should be similar in your 
state as well. That is a siparae issue. 
ll@gs differ from place to placc. In 
sow fmas there is only one crop, in 
otkqrs two mops are .grown. whereas 
in some others farmer grow three 
-s.- in a year. Can you believe 
paddy is being harvested in Punjab 
these days. Then they will cultivate 
sunQower or 'Raya' or Toria' and 
after. &at they would sow wheat. 

Umaji was saying just now that big 
dqq; are white elephants Madam it 
is nqt so, I W  them been no Bhakra 
in the swuatry we would never have 
bammi self-rtlht in fdgrains; we 
would have been carrying the begg- 
ing bpwl. on the other hand, Bhak- 
ra&n whicb is over 40 years OM is 
s@ functionin well and ~t has given 
us so much d wing that period. 

KWMARI UMA BHARATI (Kha- 
juaho): No we were talking about 
pea- prom 

SHRI BALaAM JAKHAR: They 
are pending because of our shortoom- 
bgs or our intentions arc not good.. . 

S)IRI PHOOL CHAND VERMA: 
l h w b d s  of a m s  of land around 
the Bhrlrra Dam has bacome marshy. 
Not a blade of grass grawar there. . 

Rectntly, I saw the paddy 
Punjab. It is glittering & a 
hope we would be able to provide 
more paddy than before. Jt is,:all 
p c e  of God. It is true t b t  w w  
there is delay, it breeds mm. 
Not only that, because of delay there 
are losse,. and escalation af prices. 
Delay of any kind is bad and thp 
people in this country will have to 
shed this attitudp. This is bur own 
country and the workers art ours. 
The Engineers are ours an4 pe, am 
not being ruled by the Oaqc 
the non-whites behave 
eveiyt hing will become smw fkt 
patriotic sentiments are aroused @ 
ptty delays will be done away wr* 
and the country can prolpr(qe. a lot 

I , 
When I was speaker I visited many 

places. throughout the country and 
abroad. Everywhere I found - +that 
those, who had gone abroad with a 
few dollars in their. pockeh, plere 
millionaires today. Ali. was be 
cause they had worked hard but one 
fails to understand why they can't 
work hard here in this country. M we 
work hard. all of us; c n g !  
workers. farmers and others, there % 
no reason why we can't pmgmb and 
make the country once again wondo. 
It is my firm mvicdon. 

I was saying that &ere have bean 
good rains at many plam. Whsa 
we met last time and bad di#.asrion. 
after that there were raiw, thsn b r a  
was a wave of draught and * tab 
for 5-10 days. Now when it has' bm! 
raining for the lmt 5-7 day we fd 
rdievsd. Now we knon nhar to 80. 
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me& me everyday and say d iy  don9 
I g@ to Bihat. I tell thcm that I 
would certainly go there. I 6rst sent 
h l t a j i  my co11eague and then appe- 
aled to the hon. Prime Minister to 
pay- a visit. I always ready. Bihar 
had asked for 40,000 tonnes sf food- 
grains. Later they raised their de- 
mand upto 40 lakh instead of 40,000 
tonnes. Then they again asked for 
teli ~ o u s a n d  tonnes and five thou- 
sand tonnes. That demand too was 
met by the Centre. Besides Its. 10 
lallhs were released from' the Prime 
Ministers' Relief Fund. We can r e  
1 ise morq funds from the Calamities 
{elief~und i•’ need be. Thl. Finance 
Commission took objection to the 
Central assistance and said that the 
Centre had no authori$,Jo release 
iunds like that. The hin&-should be 
sanctioned. to de. Finance Commission 
which would release them further. 
Thz Centre should give only three 
sham and the State should bear one 
share. A committee was constituted 
under the chairmanship of the Chief 
Secretary and all powers of expendi- 
ture were vested in i t  Yes I can do 
one thing. I can fix the criteria for 
natural calamities. Amount of re 
lief should be sanctioned according to 
that criteria. I do not bave any 
problem. I am always ready to help. 1 
always believe that we should share 
the sorrows. That should be our 
prime duty. We will make all possible 
efforts to help them. If the State 
Gommmmt wants we csn release 
an&er instalment of relief. Tf you 
qrsat I tam rele8se two instalments 
a d  I can manage ever for the nest 
year's instalment. 

The funds of last year for Madhya 
Pradesh a n  with me. 

SHRI SURYA NARAYAN YA- 
DAV (Saharasa) : Please give it to 
%hR. 

situation in the coinitry 
. . .  

they need two more in~tafm& '1 
wiu give theat. - 3  > 

.. 
SHRI SURYA NARAYAN Y A ~  

DAV: Then give these. 

SHRI BALRAM JAKHAR: If 
they demand, these will be rel- 
When they require they will ask fat 
it. You are asking for Bihar- If B U r  
takes up the challenge it e n  give 
food to the entire country That' is 
my firm conviction. Bihar can do it. 
It is a matter of hard work o*! U 
we are determined no power, on 
earth can stop them from prodwing a 
lot. Bihar is rich in naturd tesoiqces. 
When workers from Bihar c a n " - h e  
to Punjab and produce a I&, why 
can't they produce well in Bihar it- 
self.. .(lqtmuptions) 

SHRI SURYA NARAYAN . Y&- 
DAV: The Central Govenunent must 
stop their exploitation. 

SHRI BALRAM JAKHAR: Don't 
talk of exploitation. that- is a 
eat issue.. .(Intewupbs) the entin 
country is one (Intemupfions) 

AN HON. MEMBER: yowdrelppr 
the funds.. . (Intmuptims) -' . 

SHRI BALRAM JAKHAR. P k s e  
do not rake up a controversy. Pl- 
sit down (lntemcpriom) Pmigrabiji, 
why are you adamant. Why are you 
speaking coxt?inuousIy. (Intmup 
r i m )  
SHRI SURYA NARAYAN Y.4- 

DAV: What about the royalty unoaun 
tions) 
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have to see the requirement of other
states and meet those requirements as
far as possible. If we work in this
direction we would be able to create
a national perspective.

Just 'now an hon. Member was spea-
king about Karnataka. We have al-
ready given Rs.lO crore to Karnataka
and if they want more we can give
them more ... (Interruptions)

[English]

SHRI LOKANATH CHOUDHA-
RY (Jagatsinghpur): The situation in
Orissa requires more attention.

[Tr~lation]

SHRI BALRAM JAKHAR: 'That
is why the hon. Prime Minister paid
a visit there. Besides, my colleague
also paid a visit to the State ... ilmer-
ruptionst

I relate the condition of Orissa to
you, I know the factual situation of
the State. ilnterruptionst You see,
the Executive ,Secretary of your State
says one thing while the Relief Com-
missioner says the other. ' There- is a
vast difference in the figures supplied
by both the officers. The officials
have been extremely careless, figures
are extremely paradoxical. As, per
these' statistics I may tell you that
these things are not at all practical.

[English]

It is a' question of how we deal with
the subject and implement that.

[Translation] , ,

I was referring to the new develop-
ments ,in the ,intervening period. ,

[English]'

, ,During the .week ending' 14th
August, 199L monsoon was vigorous
or, active on s:omeo! the days in
Hirnachal Pradesh; Punjab, HIlIsof
West Vttar Pradesh. East Vttar 'Pra-
desh, Bihar Plains,BiharPlateati,

Gangetic West Bengal; Sub-Hima~
layan West Bengal and Sikkim; Assam
and Mehalaya; Gujarat Region; East
Madhya Pradesh; Orissa; Konkan and
Goa; Vidarbha; Telangana; Goa;
Coastal Andhra Pradesh; Coastal
Karnataka; Kerala and Andaman
and Nicobar Islands.' ,

As on the 14th August, 1991, out
of the thirty-five meteorological Sub-
Divisions, twenty-four have received
normal or excess rainfall. , On a dis-
trictwise count, sixty-two per' cent of
the districts have received normal to
excess rainfall-this was on the 14th;

[Translation]

This area received normal rainfall
in those days, then there was a pause
and now again there has been heavy
rainfall. God permit, I may visit the
place within 15 days and 80 per cent
of the problem -will be solved.

[English]

As on the 14th August, 1991. out
of the 35 meteorological Sub-Divi-
sions. 24 have received normal or
excess rainfall. On a districtwise
count, 62 per cent of, the distncts
have received normal to excess rainfall.
This was on the 14th.

A comparative position of Meteor-
olozical Sub-Divisionwise alia District-
wise rainfall distribution during June
I to 14th' August- during 'the last five
years is also with me and I will tell
you that also.

During the period 1st June to 14th
August, 1991, nine' Meteorological
Sub-Divisions had received excess
rainfall. '

Till 19th August, 1991, the States
of Andhra Pradesh, Assam. Bihar,
Guiarat, Karnataka, Kerala, Maha-
'rashtra;" Mi:iony3' J>tadesh; MeliaTaya,
Orissa 'and-West" Bengal- had reported
dam a ze 'due 'to' floods in varyingdeg-
~eg.iees:' ' ,;" -v

..',/ ...
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The State of Amin hgb experienced 
three waves 04 floods-ht wave from 
5th May to 2lst May, s m d  wave 
from 12th JURC to 3rd week of July 
and third wave is continuing from 4th 
August. Similarly, the State of Maha- 
rashtra has hlso experienced floods 
twice, first tine from 7th June .to 20th 
June and second tirn from 28th July 
to 31st July. The State of Karnataka 
has experienced heavy rains once in 
the last week of May and then from 
mid-June to 31st July. 1W1. 

[Translation] 

I may give you the details of the 
extent of damage:- 

The details of darn& .to life and 
property in these States due to heavy 
rains and consequent floods, as per 
preliminary assessment made by res- 
pective State Governments as on 19th 
August. 1991. are as under: 

To& number of 
dist r ich afbted 
Number of 
Villages affected 
Cropped area 
affected (in lakh hectares) 
Area affected 
(in lalrh hsctaras) 
Population 
afRcted (in lalchs) 
Darrmge to 
houses (number) 
N u m b  of 
persons died . 
Number of 
cattle heads died 

affected persons and repair~reeonsr- 
ruction of damaged properties. Some 
of these measures are as under: 

Number of 
Relief Camps opened 17528 
Number of 
persons in Relief Camps 5.25 !&he 
Number of 
boats deployed 997 . . 

Number of 
persons evacuated 82459 . . 
Number of 
Health Cmtr+s o p t ~ ~ d  . . ,296 

. . 
Number of 
food pockets dropped 33000 
Distribution 
of Gratuitous Reliif Rs. 12.78, lakhs 

These State Goverments have alw 
distributed essential commodiries like 
rice, dal, salt, gur, chira, mustard.oil. 
etc. in the affected areas. 

The present situation is t iY 14th 
August. 1991, eleven M s t e o r o l o ~ l  
Sub-Divisions have received deficient 
rainfall. Same parts of the States of 
Gujarat. Uttar Prad- . Haryaaa. 
Punjab, Himachai Pradesh, Jammu 
and Kashmir and Rajasthm received 
deficient rainfall. Now these Stales 
have recouped. Haryana has practi- 
cally completely recovered; it has now 
recoveml eighty per cent. Punjrb 
and some parts of Rajasthim have also 
recovered. Western Rajasthan is still 
deficient. The situation crwd by 
delayed monsoon in the States d 
Uttar Pradesh and Haryana is cam- 
ing anxiety-but that is over now. 
The Department of Agriculture md 
Cooperation has already drawn the 
attention of the State t i a v m m t s  of 
Uttar Pradesb, Bihar and H a r y m  
in particular. to draw up Contingmy 
Plan for relief puposes. In particu- 
lar suggestions for alternative crop .fa 
thc mutext of July raias bam bma 
ma&-ad this is what we am trying 
to do: altarnative crop pattam h ta 
be prcpot.6d forth cmmingo#wur arrd 
it cbeM b delayed wbrukr 3t k 
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posfiblc-and suggestions for general 
improvomcnt in the monsoon behn- 
v i m  have also bcen specifically made 
to the States who have also bsen ad- 
vised to ensure the supply of agricul- 
tural inputs for this purpose. The 
review of the crop situation as on 
19-8-1991 has been made. 

During the week (as on 16th August, 
1991) the total live storage position in 
the 56 reservoirs in the country has 
been 7 per cent more than the pre- 
vious year. It is more live storage. 
We had no rains in Himachal Pradesh. 
But the snow was so much that it 
flowed and it was overflowing. Even 
in the last seven years we have not 
had that much of reservoir capacity. 

This is the position of that. Now 
about the other things which Shri 
Chandra Jeet Yadavji referred to- 
about the long term planning and 
about the t k d  control-I may say 
that they ar?: serious problems. 

It is a very serious and grave matter. 
Had I been in that position I would 
also have thought on the same lines 
that funds an spent aery year to 
m e t  the drought and floods. why 
did these still pcrsik. Bat we have 
to th* with a cod mind that all the 
arrangements cannot be made in one 
y w .  The dams cannot be construct- 
ed to tackle the situation at once 
and tbe problem cannot be solved 
immediately. For example we tapped 
Sutlej in Punjab, but the flood in one 
of the Sitsr canals, three years ago 
made futile the whde project. Floods 
ururlly occur in one river or the 
other. Though it is imposible to con- 
aol tbe mturrrl calamities comple- 
tely, avay thing pos81We must be 
done. I will talk to the Minister of 
Water Rcbour~d~ a d  convey your 
victrr that ttre work of the dams 
under oolllbllction should be exptdit- 
d I m r a l d I ? k e a l l t b M a m b e n a l  

task accomplished. I t  is not in the 
interest of a particular party or of an 
individual but of the whole country. 
We should employ all our energy and 
cooperate to d o  the work and pres- 
si~rise the Government in power for 
the same, engineers should be en- 
couraged to be efficient in their work 
because it is the-work of the cmntry. 
It is our motherland, it has nourished 
all of us and it is our duty that we 
should work for its prosperity. If we 
adopt this attitude all our problems 
will be sdved automatically. 

I would also like to submit that 
earlier I was the Minister of Irriga- 
tion in Punjab Government. A 17 Km. 
long canal was constructed from 
Pmdo to Salapd which enabled to 
generate 12 M.W. of electricity. How- 
ever, we have to see whether we can 
manage to get such a large amount 
of funds at one time or not. (Inter- 
ntptiom) 

All the works will have to be done 
turn by turn, because availability of 
funds is essential as we have to cut 
the coat according to the cloth. We 
will have to implement the projects 
according to the resources we have 
sot. 

Most of the Members have referred 
to the rivers losing their depth due to 
accumulation of silt and we all are to 
be blamed for it. It is the curse of 
the nature. If we do not protect cur 
n~otherlmd it will certainly punish 
w and not others. We have cheated 
the nature. the country. we have 
destroyed. the trees. An Iudian 
who loves nature, his motherland but 
not trees, is a devil. I would like to 
state the fact that whenever 1 oee a 
tree being fdled I am distressecl. We 
klvt trees as we love our children: 
we planted them. nourished them and 
so we cannot tolerate their destruc- 
tion. There should be a propar 
policy even for the exploitation of the 
trees. There a n  a rmmber d irtr- 
t a w  whcn G o v ~ e n t  &lIotted 
about 500 acres d l a d  to a parti- 
cular psnal and that pmos deforested 
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5000 acres of land. Such people are 
traitors and stringet measures should 
be taken against them. They should 
be accountable to the Government. 
The Government should not allow 
this. Four trees should be planted 
if one is cut. Otherwise -the silting 
process can not be brought under 
control. 

Mr. Speaker, Sir, the silting process 
would not stop till dams are built. 
soil and roots are strengthened. To- 
day there is scarcity of water. Ayub 
Sahib is true that water is not availa- 
ble even at the distance of ten miles. 
Whenever I visit the place with a 
motive to seek votes or without any 
motive. the old ladies plead for the 
facility of drinking water and nothing 
else. 1 t really touches the sentiments. 
~ ~ o r t y  iive years have passed, I have 
raised this issue in the House. I think 
:hat the hon. Prime Minister while re- 
plying lo the President's Address had 
referred to my statement. I had right- 
l y  rcqueskd the hon. Prime Minister 
that he must provide at least the faci- 
lity of drinking water if not other faci- 
lities either through pipes or Rajas- 
than Canal or Indira Canal or Ganga 
river. Any other work can be stop- 
ped to make this provision. It is a 
matter of utter shame for us that we 
have not been able to provide drink- 
ing water so far. At least drinking 
water must be provided to the far- 
mers. Water level goes down due to 
which it is not easy to draw ground 
water. While on the othzr side lack 
of habitation is another problem, 
lack of rain adds fuel to the 6re. The 
land will become infertile rather it 
will be converted into desert and ulti- 
mately we will be deprived of every- 
thing. Therefore, it is mxssary to pay 
attention to environment. This is also 
a cause d drought. For this, all-pao- 
ple of the country should rise to the 
occasion. They will bave to lovc tteas 
and worship the nature. Then only 
something could be done in this re- 
gard. The hon. Member has rightly 
said that the children should be given 

full fee concession and there sbould 
be proper arrangement to make fodder 
available. Something of a permanent 
nature should be done. Similarly, a f b  
restation should also be undertaken. 
All this should be done involving 
voluntary labour. 

Advaniji, I will narrate to you my 
own experience about voluntary l a b  
our. I had just completed my college 
studies. We villagers constructed a 
number of roads in Punjab. We cons- 
tr~icted roads with voluntary lab-. 
Blit 1 find that that spirit is lacking 
in the country these days. We should 
inculcate a feeling that we have to do 
our own work. Today, it is missing. 
Today people want that even putting 
food into their mouths should be Gov- 
ernment's job. Why can't we work 
voluntarily for the progress of the 
country? Voluntary labour will be 
possible, only when such a feeling of 
working together for the progress of 
the country is created. 

We got wells d ~ g  and roads. xbool 
buildings and hospitals constructed 
with the help of the people. Then the 
State Government employed workers 
for their maintenance. This was done 
by us. Mr. Speaker. Sir. but today, if 
I want to do some work through volun- 
tary labour, I will not be able to do 
so, because that feeling is missing. I 
do not know how we can revive that 
feeling and from w b m  that &me will 
come, which will revive this feeling in 
our hearts that we have some duty to- 
wards our country. We a d y  make db 
mands that such and such thing has 
not been done for us. But what you 
have done for the country? Have 
ever thought a b t  it? I m s  
you to think over it. 

You haw rightly said that a meter 
plan should be prepared. I wi!l ask 
them to prepare a master pl& for dre 
dging out silt. That master plan should 
actually be impkmentad. This e p  
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between word and deed should be r e  
duced. It  is very necessary. I would 
my& like to lay emphasis on it. 

A N  HON. MEMBER: Since the 
gap between w d  and deed is widen- 
ing people have lost xonfidcnce in the 
system. 

SHRI BALRAM JAKHAR : We are 
involved in it. Whichever party may 
be mling this country, but it is our 
awn country. It is the people who a n  
the pioneen of this country. We can- 
aot shirk our responsibility. We have 
to check this tendency because we are 
responsible k r  it. We cannot shirk our 
hspmsibility. It should not be that 
we just come here to deliver spkhes  
and then go away. We have to look 
Mto our Bea~&, our faith, our working 
capscity, our Jove, patriotism and 
our duties. We carmot overlook these 
things. An hm. Member made a 
suggesth that tubewells should be 
provided. Firstly, the existing tub 
wells should be repaid.  Drought si- 
tuation is fast approaching as the 
p u n d  water level has gone quite 
down. Tfiis has to be c k k e d .  The 
public distribution system has also to 
be set right. I will ask my colleague, 
the hon. Minister of Food to take 
some effective measurn in this re- 
mtd. For instance we supplied 
91)o-J000 tonne8 of foodgrains in a 
single consignment. 

W d  film ~ d k h t  stock of faod- 
'IBe matter ob con= k that 

4 b  pbplrhtioa has increased and 
roh.twillbcrbtsitnntiaa,ifitcd- 
~ b o ~ ~ e * . m s i r ~  
8 am8 of draught The needs will 
~~orr.rrithahe*iapopPhtion 
a i l d ~ B o o d u r d f o e l ~ i U b e d -  
rd. This is the nmti~lllll oetladr. 
This dog not amam any single 
party. No sinjsls party can achieve 

I 

time of partition, the populatimi of 
our country was only 34 crom .ad 
now we are 85.17 crores and ail the 
essential commaditica like wood, 
cloth etc. are needed for p40ple ...... 
(imfemuphion) In villages, the num- 
Ser of children is more than the num- 
ber of old people. What will be thdr 
objective and what will be their 
future. Have we ever thought as to 
what is our responsibility towards 
them and what sort of life we con- 
template for them. Mr. Speaker, Sir. 
I would like to submit to this House 
that we should once again hold a 
<iscussion on it and everybody in this 
House should say that he wants to 
bring progress in the country by con- 
trolling its population. Otherwise. 
this country will distintegrate and 
there will be a revolution. If there 
will be scarcity of food, there will be 
a revolution. Why do you want to 
shed blood? The Hon. Members made 
s mention of the fertilizer prices. 1 
win reply to their point when the 
discussion on the demands for grants 
of my Ministry is taken up. There is 
nothing to be concerned. 1 have a lot 
more demands than earlier. I am 
worm at a faster pace to achieve 
the targets. We don't want to do a 
thing. which will harm the inkn?sb 
of the farmers. At least, I can't do 
that. My entire life was devoted to 
agriculture. I have always advocated 
their cause and I don't know anything 
else. I have planted tracs, nuRured 
them and have cultivated the field6 ... I 
am a gardcner and hKlw bow to u u  a 
spade.. . .(lntmuptians) PttPse &m't 
be comxmed. You shoukl ch 
your way of ~ ~ j n g .  YOU 2% 
think about how to solve this pm- 
bkm. 1 have replied about Oairsa. 
Bcqal and Mahanshtra. Rajarthan 
hu a h  beem hit by drought. The 
ninth Finance Commission has allot- 
ed Rs. 1U crams for Rajastbur. 
The allomtion for the c m t  year 
is Rs. 46 cmms and 50 kkh out 
of which their share is Rs. 15 !&?IS. 
'We sibdon for the coming 1s 
Rs. 145 mm. h m  a m  pdctrin- 
hg  to last yenr will lrtro be *givsn. 
Tk aH0c1tiDn fur B h r  is %, 19.25 -. All the d m # h  I& swul 
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haw thmsclm fixed the amount of SHRI BALRAM JAKHAR: em- 
funds to be allocated to them by dis- tre reserved for the State W e n t  
cussing it with the Finance Commis- at least Rs. 20 crotes. Next two im- 
sim. It was not done by us. The talments are due. 
Finance Commission said that it is for 
Centre to decide. The case of Maha- [ T ~ ~ ~ ~ ~ ~ I  
rashtra was also considered and 
allocation will be made to them if 
further demand is made. I have no 
objection, if national calamity is de- 
clared in their state. I will give my 
thumb impression and ask the Gov- 
ernment to make allocations. I will 
advocate their cause. I have a letter 
from the defence department. They 
received the information on the 14th 
and issued the order on the 15th. They 
said that they had sent helicopter. It 
is-different that it could not reach due 
to bad weather. We will help wherever 
appropriate. You have mentioned 
about Chhatarpur in Madhya Pradesh. 
This matter is concerned with the 
State Government. You can talk to 
them. It is for the State Government 
to decide as to which area will be 
declared as a drought prone area. 

SHRI LOKNATH MISHRA: Shri 
Patwa will do. 

SHRI BALRAM JAKHAR: 1 will 
tell Shri Patwa that Uma ji has told 
me about this. 

Karnataka was granted a relief of 
Rs. 27.25 crores and their two more 
instalments are also due. We will re- 
lease them if they demand. 

[English] 

SHRI V. KRISHNA RAO (Cbik- 
ballapur): The Bychapura tank in 
Gauri Bidanaur taluk, Kolar district. 
Karnataka. was breached four years 
ago. No action has been taken to set 
it right. 

May I know what action Govem- 
ment is taking in regard to Gang- 
Cauvery l i d ?  

KUMARI UMA BHARATJ: Cen- 
tral teams are also sent for investiga- 
tion. Will you get it investigated? 

SHRI BALRAM JAKHAR: If we 
are asked, we will gat it done. When- 
ever a central team is sent. the State 
Government says: "who are you to 
meddle into our affairs." Therefore, 1 
do not want to interfere in the matter 
unnecessarily. 

WR1 H. D. DEVEGOWDA (Has- 
=): M a y  I know what is the relief 
given to Kanretslra? 

SHR I S. MALLIKARJUNAIAH 
(Tumkur): I would like to know 
about the Ganga-Cauvery Link. 

SHRl CHANDRAJEET YADAV 
(Azamgarh): I would like to know 
one thing from the hon. Minister of 
Agriculture. He had replied moot of 
the points md 1 am happy to h 
that a master plan will be p-ed irr 
this regard. I would like to draw his 
attention to two points. First same of 
the States are not permitted to spmd 
funds from their next year's allocation 
to be made by the Fmance C d s -  
sion when hey confnmt a Ilcrtural a- 
lamity. Sbri Mathw - sayiag that 
the fmds smctionsd during the cur- 
m t  year wsrc mot allowed t% be q u i t  
during the next year in cast tbe w m  
could not be spent during this year. 
Secondly, the programme fbr -- 
ing denudation of fonsts should a h  
.be included in the master plan. &- 
cause the total land under fm 
cover has reduced to 15 per cent. but 
it should be increased to 23 per mt. 
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[Sh. Cbandra j8ct Y adav] 
Please also give the details of the 
amount demanded by the Government 
of Uttar Pradesh and the actual allo- 
cation made to them. 

SHRI BALRAM JAKHAR: Last 
year it was Rs. 90 cmres, out of 
which Rs. 22-23 croies are still lying 
with them. It was approximately 
Rs. 100 crores. We have allocated 
only 75 per cent. Their demand is 
near about Rs. 150 crores. Out of this 
the centre has provided Rs. 60 crores. 

SHRI AYUB KHAN: During the 
holidays just 4 days ago, I along with 
the hon. Minister of Agriculture went 
to Jhunjhunu and S ia r .  In every vil- 
lage, there was acute shortage of water 
and we have seen women carrying 
children in their laps and clmouring 
for water. While we were in the midst 
of the peopje. I told the hon Minister 
that the entire Jhunjhunu and Sikar 
districts were fadnp acute shortage of 
water and I requested him to make 
some arrangements for water there. 
Therefore, I would like to know whe- 
ther thc hon. Minister will give some 
assurance about the Indira Gandhi 
Canal which was approved for provi- 
ding drinking water to the people of 
those areas. 

SHRI BALRAM JAKHAR: I was 
speaking about you and major part of 
my reply related to drinking water. 
This does not come under my Minis- 
try. I am as much concerned as you 
are. Environment is a most important 
issue. It is the main ingredient. It 
should be done on priority basis. 
Without it, we cannot take up environ- 
ment work. It is Rs. 33 crores for this 
year and the additional resou- 
under the current plan is Rs. 58 cro- 
rrs, the total coma to Rs. 91 mores. 

SHRI LOKANATH CHOUD- 
HURY fJaptsinghpur): Sir, 1 want 
a clarification {Zntemplimw) 

situution in the country 

MR. SPEAKER: There is no clari: 
tication now. Shri Lokanath Cbu- 
dhury, please sit down. The Ganga- 
Cauvery issue pertains to the Ministry 
of Irrigation, n d  to the Ministry of 
Agriculture. (Interruptiorts) 

SHRI LOKANATH CHOUDHU- 
KY: My point is that the Chief Sac- 
retary of Orissa has given a report. 
The Relief Commissioner has also 
given in report but both are contradic- 
tory in nature. So. 1 want to know 
how they are contradicting each other. 
How does i t  tske place? 

SHRI BALRAM JAKHAR: I can 
give you that account. First, 1 give 
you the Chief Secretary's details. 
This is of 14th August 1991. The 
tota! number of villages is 9404: 
number of Gram Panchayats-9091; 
'<umber of Blocks-101, with a popu- 
latioa of about 51 lakhs. This is of 
the Chief Secretary's figures. The Re- 
lief Commissioner's information is : 
the number of Blvcks-70. About 
4200 villages have been affected and 
the population is about 50 lakhs. 200 
villages have been marooned. 

SHRl SRIKANTA JENA (Cut- 
tack): I think there is no contradic- 
tion These reports seems to have come 
on different days. 

SHRl BALRAM JAKHAR; They 
came on the same day. (In~errupriom) 

MR. SPEAKER: How can the 
Minister will reply. You ask questions 
one by one. 

SHRI PIUS TIRKEY (Alipurduar): 
Sir. 1 want a clarification from the 
hvn. Minister. We have already got 
about 500 Meteorological Stations in 
this country. How are they function- 
ing? Have they forecasted this cah- 
mity or not'? This must & made clear. 



SHRl RALRAM JAKHAR: We 
Ilnve lken forecasting. Our people 
have I- :en doing it. I think we are 
putting up more stations in Nepal also 
in order lo coordinate things. 1 have 
already said this in my earlier state- 
ment. Hut, as you know. the :lature 
is so whimsical and even the advan- 
ced countries a n n o t  predict exactly. 
Please look at Chins. What about 
Drazi,lS? What about Europe? So, some- 
thing is beyond our control. But at 
least this time what they have pre- 
dicted is practically a normal thing. 
I t  is 4 and odd point this way and 
that way. It is about 94 per cent. 
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MR. SPEAKER: We have discus- 
sed a very important topic. The hon. 
Members have cooperated and deba- 
ted very splendidly. They deserve our 
thanks and congratulations. 

(lrrrerruprions) 
h4R. SPEAKER: The House stands 

adjourned to meet again tomorrow, 
the 22nd August, 1991 a t  I 1  A.M. 

The Lak Sabha then adjarrned till 
E l e v ~ n  of the C k k  on Thrrsday, 
A~rg~rst 22. 1991/Sravana 31. 1913 

(Sakd 


